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DEMANDS FOR GRANTS*—conid.

MinmBTRY o STEEL, MINES AND FURi—
contd.

Mr. Speaker: The House will now
e further di ion and voting
on the Demands for Grants under
the control of the Ministry of Steel,
Mines and Fuel. When a represen-
tation was made by some Members
of the House that some more time
mght be allotted, I said that we
might sit till 6.30 today. Instead of
taking up the private Members' work
at 3.30 we shall take it up at 4 and
the 2} hours that are normally allot-
ted to that business will be there.
This discussion will go an till 4 p.m.
We will conclude these Demands at
3 PM. How long does the hon.
Minister propose to take?

The Minister of Steel, Mines and
Fuel (Sardar Swaran Singh): There
were ong hour and some minutes and
you were pleased to ex end it to iwo
hour: and some minutes, (Inter-
ruptions.) It is for you to decide,
Sir, and I am only pointing out the
arithmetic.

Mr. Speaker: 1 will call him at two
O'clock. He wants  half-an-hour I
think.

Sardar Swaran  Singh: No, Sir,
3l'ghtly more than that, because there
will by some more spveches todav. [
will require nearly one hour.

Mr. Speaker: I will call him at
2.00, he may take any amount of time
that he likes.

Now. 1 do not think any hon, Mem-
ber was in possesion of the House—
Shrimati Parvathi Krishnan,

Shrimati Parvathl Krishnan (Coim-
atorel: Mr Speaker, Sir, | am very
grateful to wou for this opportunily
that I have been given to say a few
words on this Ministry. At the out-
scl, T would hke to state tha: 1959
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is really a his‘oric year for our
country, as in the three basic essen-
tials for our industrial development
in steel, coal and fuel we have re-
gistered an appreciable progress which
cannot be decried or belittled Do
matter whal the hysterics or efforts
of those belonging to and supporting
the private sector may be,

Sir, in the limited time  that s
allotted to me, I would like to deal
mainly with the ques.ion of ateel
Here, Sir, the public mc or has en-
tered into a fleld where the private
sector had been entrenched for quite
a cona'derable time, and the three
steel plants of the public sector have
becn commissioned during the year.
A creditnble performance has been
shown bv u: in this respect and
wha ever 1 may say further in erl-
ticism later on I would appeul to the
Minister that he would take that cri-
ticism in the spirit in which it is
given, It is not in the least from a
partisan point' of view but more, Sir,
beeause it is so necessary  to learn
from the experience of the past so
that we will have better and better
achievements in the future that ™
yet to come,

The M nis‘er himself has stuted that
as a rewlt of the progres of the
work of the three steel  plants we
have made & savings of about Re 70
crores wor.h of foreign  exchange,
whirh is no mean figure. So there
is naturally, after this achlevement,
o great deal of heart-buming ss far
a5 the private sector Is conecrned,
because every success and every ad-
vance ‘hat is registered by the public
seclor means a developing threat to
their profiis and to the profits that
they have been having a monopoly
for many lung years. That i« why
thry are con:tantly on the look out
for =iny of omiss'on and commiss.om
tha' are there in the public sector and
by pointing out them they hom to
drflect the public eye from th 1 own
defects and their own mna of omis-
sion And commisticm which, If 1 may

*Moved with the recommeadation of the President
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say 50, are far greater than that to
be seen in the public sector, because
in the public sector we have a greater
responsibility and a greater advan-
tage

There 1s a greater responsibility
because It is this sector that serves
the widest national interest. All pro-
fita that may be there, all achieve-
ments that may be there, will accrue
to the benefit of the ity as a
whole, That is why the responsibility
iz there. At no stage should be slip
from this responsibility. At the
same time, there s the advantage
that there is the possibility of the
pooling of the greatest of experience
bucause whereas in the priva'e sector
vertain methods and  various other
aspects arc kept secret for business
reasons—because that is their busi-
ness method, where the technical skill
and other things naturally one person
would not like to share with ano her
—in the public sector we have the
greater advantage of opportunities
for rectifying mistakes and of pooling
all the experience that we may have.

That s why I could not understand
veaterday the inference made by the
hon. Menber who spoke, Shri Thanu
Pillai. who seems to be allergic when-
ever there is any eriticism from any
corner of the House. He thinks that
like people of old tribal  times we
chould just say: “We have gol con-
fidence in you, Oh Lord; therefore, we
leave everything to you and we
pray for the best” When we put
criticism forward, it is done so that
it may help and also, Sir, wherever
we may be wrong we hope we will
Ret a frank clarification which, usual-
Iv on many issues. T regret to say,
we have not had. It is in this back-
ground I would remind the Minister
of what Walt Whitman said: “The
world is of little use to those who
cannot read i*™ Tt iz in this back-
ground that 1 would make the remarks
that 1 have about steel

Firstly. Sir, the report itself gives
very insufficient  data. M hon.
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friend, Shri Narayanaakutty Menon,
1 think, was far too complimentary
to the Ministry with regard to its
report, because he said that those
reports are fit to be the textbooks for
matric students. 1 do not think they
are fit to be even tex'books for
matric students. They do not even
compare well with the tuto-
rial notes that are today being
hawked round in the bazars jn our
ecountry to try and push students
through examinations, The reports
are most shabby, and everywhare we
see the same phraseology, that of
“progressing  salisfactorily”. What
does this mysterious phrase “pro-
gressing satisfactorily” mean?
Because, after having all  this, we
find in the Minister's speech yester-
day certain indications which cause
upprehension.

For instance, with regard to the
various steel plants, especially with
regurd to Durgapur, the whole nation
was very disturbed when the news
came of defective pile foundations.
Now we are told that these defective
p'le foundations have been set right.
But the quesiion as to who s to pay
the penalty for it has not been
answered, except that the Minister has
said that the repair work was under-
taken al the cost of ISCON. On
March 3, a question regarding the
findings of the committee which was
set up to investigate into this matter
was tabled and the Minister in reply
to that said that the findings of the
committee have not yet been fully
examined by the Hindustan  Steel
Limited. He also said: *“The Coum-
mittee had even before submitting the
repory, informally brought ‘o the
notice of Hindustan Steel Limited
some of the important recommenda-
tions about the piled foundations and
much has been done to implement
them™ Now, Sr, we are told that
the repairs have bren carried out
We are told that thev have paid for,
but we have not been taken into con-
fidence with regard to this report and
ax usuml this hedging 13 always there.
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We would like to know what exact-
ly was in the report, what exactly
were the defects and what is the
guarantee that these defects have
really been overcome. We are told
that & ten-year guarantee has been
given. Is there a life span of a steel
plant, this period of ten years?
What is the guarantee? Why is it
that there should be & ten-year
guarantee?  Surely the guarantiee
should be that these defects will not
arise. Why is there the time limit?
This is something which I would like
the Minister to clear up for us.

With regard to Rourkela, certainly
the steel plant there has registered
progress. But is that progress smoolh,
and js it up to the mark? We find
from the very beginning the target of
production of pig iron is not fully
achieved. When questions have been
tabled th,: Minister has taken pains to
inform us that Rourkela is suffering
from tecthing trouble. We had teeth-
ing trouble in Bhilai also, but jt
seems that they got over the teething
trouble quickly. Here it seems, in
Rourkela, the teething 1irouble is
going on for a very long time. Now,
there is the time-bomb which has
appeared in the West German Press
to which the hon. Minister has not
even made any reference in his open-
ing remarks. This naturally leads to
a lot of apprehension in our minds,
because one would like to know what
is behind this kind of reporting that
i going on, this kind of information
that is leaking out. I would beg of
the Minister that he should take the
House into confidence. Here we are
in a spirit of co-operation. It is not
that we want to find mistakes and hit
at the Ministry saying they are in-
capable and so on. What we want is,
if mistakes are there tell us what
they are, how they are going to be
overcome. That would certainly help
to understand the point better.
Whatever news came out has come,out
in the German Press, and some of our
Indian Press has also pounced upon
it to put it in its own perspective.

The production figures of Rourkela
#nd Bhilai show a marked difference.
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Until February 1060, in Rourkela we
had 234,154 tons of pig iron, 50,329
tons of steel ingots and 12,903 tons
of crude tar. On the other hand, in
the first eleven months of 1959 the
production at Bhilai has been much
higher than the production in Rour-
kela till February, 1960,

Now, why is there this difference?
It is in this context also that one
views this news item that has appear-
ed in the Press, which haz already
been referred to by some hon. Mem-
bers of the House.

The disturbing factor which I found
in the speech of the hon. Minister
which he made ycaterday was the in-
divation that there is going to be an
increase of cost ip the various xileel
plants. Why is it that details arc not
given by the hon. Minister? Is it in
Bhilai? Why is there increased cost
in the steel plant? Is it going to be
because the construction works are
going to cost more, or is there any
other reason? Similarly, in Durga-
pur, why is the cost going to be more?
Is it, as has been referred to pre-
viously on the floor of the Housc,
because of the general defects that we
have always felt existed whenever
therg is a package deal? Is it due to
the drawbacks of the package dcal?
In Rourkela, a question has been ask-
ed in the House about the increased
cost and you, Sir, were also pleased
to ssk the Estimates Commitiee tn go
into this matter. Therefore, firstly,
we would like the estimates and the
accounts of the three steel plants to
be given to us on a uniform basis,
~vhich would enable us to compare one
with the other. Secondly, we would
like the Minister to indicate more
explicity what these higher costs arc
#0 that we know what they are and
we may be able to answer  those
sections from the private sector who
are only interested in turning round
and say, “Therc you are; again and
again the public seclor in inefficient;
the tax-payer is going to be made to
pay™ and so on.

What we ask from the Minister is
that he <hnuld give us this material
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in order for us to be able to judge
and also in order to be able to answer
offectively those charges of the pri-
vate sector which we know are put
forward time and again only in order
to discredit and not in order to help
our public sector and our prople.

Then with regard to the steel plants,
there is also the labour guestion—the
labour problems. Rumblings have
been there every year and we have
also had Shri Surendranath Dwivedy
referring yesterday to the puoaition in
ltourkela, It seems that the ncgotia-
ting machinery and the gricvance pro-
cedure are very much at fault in these
steel plants. The serviee conditions
in the plants and the question of
future absorption of tens of thousands
of workers who arc cngaged in the
construction works, also engage the
attention not only of the workers who
arg there but all of us who are in-
terested in secing that we should go
forward. Naturally, once these
worries are removed, you  will find
that the work that is put in there also
govs forward apace. Therefore, 1
would seriously appeal to the Minis-
ter to take up this  question of
lubour conditions in the steel plants
and in doing =0, 1 would
request  him  to see  that  the
public sector 15 @ model to the nation
as u whole, and to the private sector,
not only from the point of view of
the efficiency of the industry itself,
not only from the point of view of
the production targets being achicved
and progress being shown  in that
respeet, but also from the point of
view that it should be a model em-
plover, This also is very necessary
today and I regret that—and T do not
think—that particular bouguet could
be handed to this Ministry,

Turning to the private sector, it is
the private sector which, with Gov-
ernment help, is Inereasing its profits,
as our Prime Minister has himself
stated more than once. Here also, the
information that is given 10 us in the
report and by the Minister leaves
very much to be desired Rs. 10
erores have been given by the Gov-

crnment and there is also the con-
tingent liability for the foreign louns
and mssistance. Again, further help
is given by way of relention prices.
And yet, we find that the target of
expansion has not been reached. Last
year, in his speech, the Minister said
that with regard to the private sector,
certainly the target for production
would be reached and that the work
that was left over would be comple-
ted by the end of the year and so
on, It looks as though he will almost
have to read out the same paragraph
of his speech made last year in refer-
ring to the private sector again this
year! In his speech yesterday he
gave an assurance to people like Shri
Somani that there was not going to
be any downward trend in the reten-
tion prices but we would like also
from him the assurance that there
should not be an upward trend in the
rvtention prices and some indication
as to how far the funds that grow
from the retention prices have been
used for the expansion programme in
the privale sector steel plants.

Shri Somani made a very interesting
speech yesterday, and he was the
only one who was able to cover all
the subjects thal are covered by the
Ministry. Just as the Minister 1%
putling before the House his Demands
for Grants, he just put forward in a
few words the demands of the private
sector and then sat down. If 1 may
say so, neither the Minister's speech
nor the report that has been given
to us, Members of Parliament, pro-
vide us with any material or any indi-
cations as to what would be the reac-
tions of the Ministry or the trends of
the Ministry in the face of this heavy
barrage that is roming from the
private sector with regard to the
private sector steel plants

Then I come to the fourth steel
plant. Again and again we get thz
same answer, There is a lot of approe-
hension in the country regarding this
fourth steel plant. Two vears ago, in
February, 1958, the explanatory
memorandum of the Central budget
said that “it has been decided to
undertake preliminary planning on
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the basis that the target for steel
production in the third Five Year
Plan is likely to be of the order of 15
million tons, that is, an increase of
nine million tons in the target of the
svcond Plan”. So, apart from the ex-
pansion of the three stecl plants—
Rourkela, Bhilai and Durgapur—it
was felt necessary to have “a new
ster]l plant with a total capacity of
four million tons”. Bokaro was sclec-
ted for this purposc. The findings of
the Estimates Committeq jindicating
that the expansion of the existing
steel plants would feteh bigger and
cheaper results and it would be a
first charge on the third Plan, stated
that even after taking into account
the expansion of the plants there
would be need for another plant.
They emphasised the fact that there
should not be any delay in the setting
up of the plant. Otherwise, if you
just wait and then start setting up
the plant much later, there will be
a lug. and that lag will certainly cost
the nation dearly in terms of foreign
cxchange, and it will lead to steel
shortage. Therefore, 1 would appeal
to the Minister that a firm decision
on the quesfion of setting up of the
Bokaro plant should be taken at a
very early date.

Alrcady, preliminary  work  has
been undertaken, but that preliminary
work  should not rest  where
11 i, and we should not be told con-
tinuously that the matter is being
conmidered. that the various aspects
are being looked into, ete. Because,
frem Shri Somani's speech yesterday,
it is quite clear that the pressure from
the private sector is on. and it is
ity the pressure increased after the
cxplanatory memorandum  in 1958
*hat we find a sliding back from the
v1izinal position in respect of taking
# decision on the setting up of the
Rekaro plant

Yeeterday, we had a dangerous indi-
ra'ion from the private sector. Shri
Semani said that there was an oppor-
turity for sctting up  another steel
plant with American aid. This was
hic appeal. He did not question whe-
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ther the estimates and the tlargels
that are being considered by the
Ministry with regard to the consump-
tion of steel or the production of
steel in this country are correct or
not. He had only one poin* to say
and that is, “Give yp your idea of
a fourth steel plant in  the public
sector, and give it to  the private
sector”. It js on this that we should
have a courageous and firm decision
taken by the Government as early as
possible and the fourth steel plant
should be set up without any further
delay in the public sector.

As regards the cxperience of the
past few years, the technical know-
how has improved. Our technicians
and our workers have put in a very
good job of it at the steel plants, but
there is onc thing that still seems 10
be lagging behind and which also
does not receive sufficient attention in
the reports of the Ministry, and that
is about the Central Designs Orga-
nisation. For lack of time, I do not
Rgo into the delails of it, but T just
refer to it

With regard to the question of re-
gional disparities, 1 would also add
my voice to those who made an
appeal for the production of lignite
in Neyveli and an early decision with
regard to the low shaft furnace to be
set up for the usc of the iron ore
availably in Salem.

Lastly, with regard to the Minis-
try itself, here w¢ have a Ministry
of Steel, Mines and Fuel, covering
the three most basic essentials for our
industrialisation, and for the progrrss
of our country. This  Ministry s
ra‘her like the package deal of the
Durgepur plant! We are asked to
discuss this Ministry a5 a package
deal. It becomes a very difficu't pro-
1 do sympathise with the
ster that he alen has to go off at
a tangent here and there because he
hae to cover such a vast field. Time
and again we have requested that
this Ministry thould be broken up
und that these departments  should
function independently because of the
prowing necds of our economy. and
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wilh this seclion of our public sector
ceonomy growing, it is very necessary
that there should be far more con-
centrated work on these various ques-
tions. Therefore, it would certainly
be helpful both from the  point of
view of discussion in the House and
fram the point of view of practica-
bility of thy work, if this Ministry
was divided up.

In concluding, I would say that it
I very necessary that the expansion
that is thought of with regard to steel
should bhe kept within the public
sector itsell and the inroads of the
private sector should  be  resisied,
because even the slightest weakening
or an expression of doubt on our
parl means that the vullures of the
private sector will just swoop down
an this very strategic industry of ours
in the twinkling of an eye.

Mr. Speaker: The hon. Member
knows that we cannot climinate the
private  sector so long as we have
mixed cconomy  Why should she use
the word ‘vultures’> The hon. Ludy
Member should be little more soft.

Shrimati Parvathli Krishnan: The
point I have’ been trying to make is
the private scclor is trying to swoop
down and squecze the public sector.

Mr. Spreaker: Whether it is public
seelor or private sector, they are all
children of women.

Shrimati Parvathi Krishnan: It is
not a question of lady-like or not; but
1 thought T was using  parhamentary
language. In the words of  Anatole
France, “the future is in the present; it
is in the past. It is we who make it
and if it i= bad, it will be our fault.”

T would like to end with a tribute
to the tens of thousands of technicians,
exprris and workers who, in co.opera-
tion with our friends from abroad
have achieved pigantic tasks during
the past few  years in  these  steel
plants, Fired with the spirit of
national endeavour, overcoming all the
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difficulties that they have been facing
and the pin-pricks of the private sector
and cynies, they have vthanged the
landscape of our country and set us
well on the road to industrialisation.
Lot us, therefore, rectify whatever mis-
takes are there very speedily and go
forward to greater achicvements with
ever-growing confidenee.  That js the
appea) that I would make in conclud-
ing my speech on these demands.

Shri D, C. Mallik (Dhanbadi: Mr.
Speaker Sir, 1 congratulate the Minis-
try of Stecl, Mines and Fuel on the ex-
cellent progress they have made so far,
arc making now and I also cxpect they
wil] do s0 in future being in very able
and cfficient hands. But my congratu-
lations are only for the work dong by
the Ministry in regard to Steel and
minerals other than coal. So far as
coal is concerned I cannol congratuiate
them s0 very heartily, They have land-
ed themselves in difficully and disad-
vantage in not taking up this key in-
dustry, which 15 the most important
basic industry, coal being the most im-
portant of all minerals in their hands.
They have not nationalised it. They
have relied all along on the private
sector for an increased in output.
From my very boyvhood 1 had lived in
coalficlds and I know the colliery pro-
prietors, They are a sort of greedy,
wily, shrewd intelligent people. For
every ounce of coa) raised, they are de-
manding more price from the Govern-
ment. The more Government, in their
anxiety to have more coal, iry to
please them in every way and the more
Government gives them concession and
increase in price the more are their
demands. The Government would have
done better to nationalise the industry
long ago, but they have not done it
Sa. thev are finding themselves in dis-
advantage and difficulty,

Coal is the most  important of all
minerals in bulk in utility and in the
price they fetch, The largest amount
of coal raized in India is in my consti-
tucney of Dhanbad and Jharia, where
there are the largest number of tochni-
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cal staff also. The quantity of coal
raised is 5 crore tons and it brings
about R=. 90 crores. If we had to im-
port the coal from outside if we had
no coal, then our cost would have been
near about Rs. 300 crores. So, the
magnitude and the importance of coal
can be well appreciated.

Coal is the most important of all
muicrals beeause most of the factories
are run by coal, though in a few cuses
clectric power and oil power are used.
Coal 15 ulso usctd for domestic purposes
and for burning bricks, The most im-
pormint thing nowadays ;s it produces
hard voke which 1s used in the iron
factorics.  Besides, excepy for crude
oil, coal is the mos{ importan! gource
of many of the valuable by-products
such ax coal tar which js used in roads,
naphthalene, aniline dyes, phenol, ete.,
as varbons and last but not the least,
the fertiiser ammonium sulphate.  So,
we find that coal is the most important
of all minerals. The price of every
uvther commodity depends upon the
price of coal. If the coal price is
raised it increases production cost of
vvery  commodity and the price of
cvery other commodity and produce,
vven agricultural produce, is increas-
vd. Railways are the largest users of
coal. So, if coal price is raised, the
vxpenditure of railwayg increases and
that forces them to raise the freight.

B0, in fixing the price of coal, our
Government should be careful to see
that they do noi oppress the consumers
very much. But in their anxiety to
have more coal, our Government play
themselves into the hands of the col-
liery proprietors, who are very shrewd
and wily. They are pressing the
Government for more increase in the
price of coal. When Government
wants a further increase in coal rals-
g this time, they pressed Government
that the adjoining lands should be
E:iven to them, so thal they can work
from there, but it is against the prin-
ciple of Government to give new lands
to the private sector. They are attack-
ing the principle of Government now.
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So far asg the price of roal is con-
cerned, I had been in coal trade and 1
know. Since the control was intro-
duced, the price of some  varietics of
coal has inereased 25 times Before the
price contro! I had purchased 2nd. class
dust coal at 10 aunas a ton—though it
may be considered  an uncconomic
value—and now the price of the same
dust coal is about 25 times higher. The
price of very inferior quality coal for
domustic purposes was 10 annas. But
now the prices of inferier quality and
superior quality of coal for domestic
purposes have  been brought to the
same level ond the price jo Hs. 28
which means it has increased by more
than 30 times, but not so the cost

S5till the propriviors wanted Turther
ncrease in price. Government had ap-
pointed a committee to go  with the
question of further price inerease. But
the proprietors are o wily, clever and
intelligent for the committec members
1o know the cost. From the very nature
of the industry—coal is produced at &
depth of sometimes cven 3000 feet un-
derground and ro it is difficult to check
their cost. They have many wily cost
accountants who came manipulate the
costs and show the cost manyfold to
defraud the Government in regard 1o
taxes and to demand increase in price
of coal.

The commitice members were not
more  clever and so they could not
check the cost. Government ix always
increasing the price of coal. Now the
time hax come to cry a hall. because
the consumers have also to be cdhsi-
dered. The continuous increase in the
price of coal is putting the consumers
to great difficulty. We shall have to
see that not only the price of coal is
not raised further, but a high-powered
commission, representative of all the
diverae interests in the country should
be appointed to find out the priee
structure de movo. Then it will be
found that the price of coal will have
to be reduced. Thix increase in the
price of coal is tempting the coal pro-
prietor not 1o increase their raising. In
other industries and also in agriculture
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more the production, less is the cost
and more is the profit the producers
get. But in coal it is quite the differ-
ent. Coal isx a diminishing asset. In
other commoditics such as in agricul-
ture, we do not sell the land, il remains
in tact: we sell the produce, In the
faclories, we sell the produce and so,
more the production more the profit
which the producers gei. Bul in coal
it is not so. It i a diminishing asset.
The body of the asset is cut and sold.
So, the assets get reduced by sale. In
a vollicry, if there are 10,000 tons of
coal and if we  sell 2,000 tons, the
balance that will remain is only 8,000
tons. So, some day the coal will be
exhausted. And there would be no as-
sel, Bo, it is & question of an exhaus-
tive and diminishing asset. Producers
naturally want to preserve for higher
price their assets instead of exhausting
them at a lower price. Also, they do
not like to sell their assets at a price
lower than what they expect to get.
Now Government is always increas-
ing the price and so owners of mines
are thinking that the price wil] be fur-
ther increased in future. So they are
not anxious o increase the raising of
coal, which will diminish their assets.
They think that they should sell it
when the price is the maximum so that
they can get maximum price. Because
they cannot increase their assets, as
there is a limit to the deposit of coal.
As far formation, coal rquires about
20,000 to 30,000 years. So, by eon-
tinuously increasing the price of coal,
Government is tempting the colliery
management to diminish their raising
for the time being. The remedy for
this is the nationalisation of the coal
industry. By nationalisation and by
bringing the industry under their cont.
rol or authority they can keep thelr
promises to nationalise all key indus-
tries and they can themselves get the
profits that the privale proprietors are
now making.

Besides that there is another advan-
tage flowing from nationalisation. By
fragmentation, inherent in private pro-
prietors of the collierles, they waste
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a large amount of coal. They have to
keep barriers and because of these bar-
riers a large amount of coal is lost
If, for instance, there are two collieries
adjoining, belonging to different
owners, onc cannot be worked from
the other. Both should have separate
pits. Now, if all the collieries are in
one hand and the policy is an nte-
grated one the raising of coal wil! be
facilitated, as they can work from one
pit and at a much lower cost and al
a lower capital investment.

So, therc are many advaniage; in
nationalisation of the coal industry.
There is the question of bad swock.
Now, the colliery proprietors, most of
them, they are unscrupulous and they
mix bad quality coal. No doubt, there
are colliery inspectors to check the
stock of coal. Bul these proprietors,
having large funds at their disposal,
bribe the loading inspectors who would
be checking the stocks, and because of
the bribe the inspectors overlook the
quality of the coal. The Government
are paying the inspectors some Rs.
250 or so. But the proprietors of col-
lieries pay them much more, & much
bigger sum. Now the question before
the inspectors is whether they should
look up to their husbands or their
paramours. Whereas the husbands
pay them only Rs. 250, the paramours
pay them in thousands. Seo, naturafly,
they would look to their paramours
than to their husbands.

Then we want to have more was-
heries to produce better quality coal.
Now the washeries of tWe Govern-
ment are doing the washing. If the
coal is also in their hands, they can
run the washeries well. If the wash-
eries are in the hands of the Govern.
ment and the collieries in the hands
of the private owners, they cannot
utilize the washeries so well as they
would be able 1o do if both are in
their hands.

Then, in the case of burning coal
for making soft coal or hard coking
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coa] in the open hearth, smoke, which
is the most valuable thing, is lost. The
small collieries do not have that much
capital to start bi-product industries.
If all the collieries are in the hands
of the Government, they can spend
money in developing the bi-products
and so the bi-products industries will
also flourish very well

12.57 hre.
|Sur1 Murchanp Dues in the Chair]

Turning to the question of steel, we
find that the Ministry is doing very
well. Their target is going to be ac-
hieved. We want to produce 8 million
tons of stecl by the end of the Se-
cond Plan and 10 million tons by the
end of the Third Plan. Now, the
10 million tons of steel that we would
be producing during the Third Plan
will be consumed in our home mar-
ket. The producers increase their pro-
duce so long as there is a good price
for it and there are enough customers
for it We find that there js a big
demand for steel. So, I am glad that
the Government is going to have an-
ether project at Bokaro. The place
where the project is going to be locat-
ed is called Malapuri and it has
many advantages. It has Damodar
close-by and there is the newly-cons-
tructed Chandrapur—Mori line. So,
Bokaro will be & very good place for
that.

But we should have long-term pro.
jects in view and so we should from
now think of other projects. The ques-
tion naturally is of money, Now, if
we depend on our own resources, then
wc may not be able to have these
projects even in hundred years. There
is no harm in borrowing money. We
are borrowing money for the various
projects, whose produce will bring us
enough money to repay our loans and
interests. It will enable ux to save
our foreign exchange, because we
would be producing those things which
We are now importing. So, they will
bring us more foreign exchanges to
meet our other requirements, ms our
necessity to Import these things will
become less-and less, So, there Is no
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danger in borrowing. Some people
are saying that we are not looking to
the future by getting so much loans.
That is not a fact. We will be able
to repay our loans.

In the case of stec] inddsiry we are
very fortunate. All countries in the
world do not have the resources 10
have a stecl industry. Bup we are
very fortunately-placed. All the in-
gredients that are required, all the raw
materials that are required for the
steel industry are close at hand in our
case. We have got enough raw mate-
rials, we have got enough lime-stone,
we have go! enough iron ore and al<o
manganese. Of course, we have not
cnough metallurgical coal to produce
hard coke for steel factories and foun-
daries.

Mr. Chairman: The hon. Member
should now conclude.

Shri D. C. Mallik: I am just in the
midst. 1 will conclude in 2 minute.
All therc washeries are needed to
have hard coke. So, we may huve
enough hard coke for some days yet
to come,

Now 1 have lo strike & note of warn.
ing about our iron ore exports. ! do
not know what our resources of iron
ore is. In any case, we have to ex-
pand and we are going to cxpand our
steel industry. So, I do not know
if unlimited export of iron ore will
be of any benefit to India. 1 have no
idea about our iron ore reserves. But
I do know that, unlike coal, where
the decper the scam the better the
coal, in the case of iron ore the better
quality is obtained on the surface than
at & depth. 5o, we shall have to be
a bit careful about export of iron
ore. To have more foreign exchanges
and more money we are entering into
long-term contracts for the export of
iron ore It is for the Ministers,
whe are efficient and able, who know
everything better than I do, to ponder
over this question whether the un-
limited export of iron ore ig 1o the
ultimate benefit of India. It may so
happen that on a future date we may
not be able to feed our steel industry
with iron ore.
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[Shri D. C. Mallik]

About hard coke I have to say that
all the best collieries producing metal-
lurgical coal were in British hands,
which they ruined before they went
away, intentionally or otherwise [
cannot say. They used to  produce
more of the metallurgical coal.

Now for producing metallurgical
coal the Kurshabarsce seam
14 and 14A of Jharia fields are the

best ones, Many of those best col-
lieries are already under fire. Swar-
dih, Sudandih and Sutikdih are under
fire. Shri Rampur collieries are also
under fire. So, many of the metallur-
gical coal producing collieries are now
either under fire or under water. I
know that the Trans Damodar river
collierics, Kohinoor, Dhekoera, Gar-
goan and Sitainala have good metal-
lurgical coal, but their working is so
difficult that the private owners are
finding it unprofitable to raisc and
most of them are not working. So,
Government should nationalise these
collieries first. Then, Government
would not be so much after
profits  as  these colliery pro-
prietors are, and they will have
the national interest in view. So, at
least the collieries which produce
metallurgical coal should be nationa-
lised for the benefit of the steel in-
dustry.

12 b,
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& #VATE 1 TEHATH g S
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[Mgr. DePUTY-SPEAKER in the Chair]
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q | YT ¥ W Avn % fag yen
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w® R 39 T ;a1 e w
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7= w7 feft que & g & 3w e
1w faar am, wify 39 o o
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Fean § fs g ol & guigr o
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Shri Bhunja Deo (Keonjhar): Mr.
Deputy-Speaker, Sir, stee] is the basis
of modern industrial technology and
if industrialisation has to be accelerat-
vd in & country then the tempo of pro-
duction of steel has to be borne in
mind. It s right that our Govern-
ment considered that in the Second
Plan period steel was to be the core of
th Plan about which my hon. friend,
Shri Mahanty, spoke yesterday. 1t was
expected that the production of finish.
ed steel will rise during the Sccvond
Plan period from 114 million tons
capacity to about 4.68 million tons by
th end of the Seccond Plan period.
This target was 10 be achieved by the
new plants as well as by the expan-
sion of the existing plants in the pri-
vale sector. But those could not be
achieved brecause the existing private
plants could not expand to their fullest
capacity neither the plants 1o be crect-
ed in public sector could achieve their
targets. But if thix tempo of invest-
ment in our countiry has to be main.
tained there is bound to be shortfall
of stecl in this country ag it is going
to be during the Second Plan period.
For this we have to import special
categorics of steel which we do aot
produce in the country. Also, steel
which will be produced in the country
will not be able to keep pace with
the tempo of investment that is going
on in the country to advance indus-
trial progress of our country.
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Buesides the total quantilative defi-

cieney in the supply of steel the cxist-
ing plants will not be able to produce
special lypes of stecl, eg., alloy steel,
ay 1 have mentioned,  In short, we
may have surplus  in certain cale-
gories of steel aod pig iron becuuse
the rolling mils could not be erected
in time and there is deficiency in finis-
hed vl products. Therefore  the
Governmeny 15 trying 1o cnier intos
burter sereements for the cxchange of
surplus jron and stecl products with
deficien: steel products that we newd
for our indu<trial expanzion, What is
pur actual  requirement  should be
borne in mind  while entering intuo
these barter agreements so that it ois
to the advantage of the country.

The hon. Miuster, while speaking
the other day, mentioned about the
study that the National Council of
Applicd Economics Research had done.
He practically agreed that the target
of defieit estimated by them i= also
going to be deficit in the country. At
the end of the Sccond Plan period the
shortfall will be of about 3.613 million
tons und by the end of the Thir Plan
period it would be 7.168 million tons.
So, there would be an overall deficit
of 2.598 milliwon tons at the end of the
Third Plan period. It is for us (o
see how far this deficiency could br
met from the production of steel dur-
ing the Third Plan perind so that we
are sell-sufficient as far as stee] s
concerned.  Specially  the  deficiency
will bi* more pronounced in the case of
rails, fishplats, plates, bars and rods
Though there iz no likelihood of sur-
pluz steel in toto, in short periods
there may be a  surplus in certain
categories of finished steel while thers
maye be a deficiney  in othr cate-
Enrics.

Now T will turn my attention to the
management of the public sector plants
that have been cntrusted to Hindustan
Steel. Of course, we have 1o be
proud of what they have achieved
during the Second Plan period from
acratech, but what 1 will try to point
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out to the hon. Minister are, what [
fecl, the lags in the Ministry. [ hope
he will take it as a matter of cous-
tructive criticism. 1 wish to say some-
thing about the management or the
board of directors.

We have in this organisation pari-
time Directors who cannot take suffi-
cient interest in the working of the
company. Most of them arc officials,
and their attitude 15 based on hierarc-
hical concepts which are not condu-
cive always to enterprises on sound
business principles. The Estimalcs
Committee have rightly pointed out
in their Thirty-third report and sug-
pgested that there may be a loral board
of management for each project which
could function independently on  all
local problems. It may consist of the
General Manager and all the heads of
departments of the projects. By this
method there will be greater efficiency
as on-the-spot decision could be made
at local level

In this respect the organisation of
the Cas Counci] and the Arca Gas
Boards in UK. may be examined with
a view to seeing to what interest it
could serve as a model to the set-up
of Hindustan Steel as  recommended
by the Estimates Committee.

Another regrettable  feature of the
public sector plants is that no firm
estimates are available regarding the
cost of stecl per ton that is to be
produced in this sector. While we
ask the private sector industries lo
give us the estimate of the cost .of
production per unit when they onter
into new projects, 1 think similar
norms should also be followed in the
public sector, because, after all, this
investment is going to come from the

-tax payer’s moncy and he has a righ*

1o know whether the steel produced is
at the cheapest rate possible or not.

It is well known that these public
sector plants which were expected to
cost Re. 439 crores will cost mgre
than Rs. 560 crores. Even now [t
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scems that the  Government is not
sure about the final cost of these pro-
jects. It is said that the steel plants
will produce a substantial gquantity
of by-products like fertilisers and
chemicals.  Sinee chemicals and fer-
tilisers are alse going to be produc-
ed in the public sector in the Third
Plan period, 1t 15 high time that we
thought as to how these ferlilisers
anil chemical  plants in the public
sector and the plants to be set up for
the by-products of the existing stee]
plants are co-ordinated to the best
advantage of  our country. They
should also have a marketing board
for the disposal of the by-products
of the stecl plants,

In this connection [ would also
draw the attention of hon. Minister
to a matter, which has already been
referred to by two.  Members,
namely what was published In the
Time of Indig of the 5th April, re-
parding the steel plant at Rourkela.
I am told in that eomtext that there
are about 35000 tonz of slabs lying
there without disposal. [ should be
very grateful if the hon. Minister
could clarify this and give us a cor-
reet picture about  what the things
there are, whether what is given out
i the paper is with a motive to dis-
credit the people who have sct up the
plant, or what are the real reasons
behind it

Now I shall pass over to the small
blast furnaces which Government is
thinking of opening al scven places. It
will be advisable that a proper cro-
nomic estimatlon should be made
sperially in relationship to utilise
coal per unit of iron output. Even in
China it is cpnsidered that small
furnaces lead to waste of coal. As
high grade coal! is a scarce raw mate-
rial in our country, it cannot be
wasted. Therefore, rescarch is neces-
sary to find out if il is possible to
reduce utilisation of coal per unit of
output in the small blast furnaces.

Having mentioned about coal, 1
digress a little to our coal policy. In
the Svcond Plan perigd it was expect-
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ed that the total demand for coal
in 19680-G1 would be about 60 million
tons. In 1855-56 the privaie seclor
raised 335 million and 1he public
sector 4.5 mullion tons. To  increase
production to 60 million tons in 1860-
61 it was felt that out of the 22 mil-
lion ton: defieit,  the public sector
would raise 12 million tons and the
private sector 10 million. 1t 15 now
found out thet at the ood of the
Second Plan period the total produe-
tion would be between 51 o 53 mil-
hon tons,  The hon. Minister told uw
vesterday  that in 1959 00 wae to the
tune of 468 milltdn tons.  The private
sector practically  reached their far-
pet while the public sectop has lag-
ped far behind, The fall o the target
will himper the industrial growth of
the country, as shortage of eoal may
lead to unutilised capacity in the in-
dustrial scctor as they muy not have
the full quota of thew requirements
of coal. The capital cost per unit of
output in the ndustry may rise

The targets of the Third Plun have
been fixed at 80 million toas.  The
planners have suggested that half of
this should be raized by the public
sector and the other half by the pri-
vate sector.  But the Presdent of the
Coal Association, as [ gathored from
the papers the other day, has stated
that about 7 mithon tons  could be
raised from the existing  collieries
Therefore, if the privale sector hos (o
fulfil the quota that is going to be sllot-
ted to t, as we gather from the papers
then, to check the averhead cost they
should be allowed to work in the con-
tiguous collicries. Durmg the  Third
Plan period, if we are to take the me-
dustrial expansion ol the country as
a whole, 1 hope there will not b thix
controversy as to private scctor and
puhlic sectar which exists on idiology.
Whatever 13 done fur the growth of
the country should be the national
sector. Earh sector can fulfil the tar-
get allotted o it duning the period of
the Third Plan. about which we do
not know cxactly what it is geng lo
be like. Each sector should be given
a chance to fulfil the target sand to
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[Shri Bhanja Deo)

keep the tempo of the industrial ex-
:pansion of the country.

Mr. Deputy-Speaker The hon.
Member's time is up.

Shri Bhanja Deo: | will finish
within five minutes.

Mr. Deputy-Speaker: Two minutes.

Bhrl Bhanja Deo: Now, Sir, 1 will
-divert my attention and draw the at-
‘tention of the hon, Minister to man-
g£anvse ore, which the hon. Minister
and all of us know is not only a
greal cxchange earner for the coun-
try but which is also a labour-inten-
sive industry. In 1857 it reached its
peak figure  of exports which was
about 16 lakh tons. Now it has
dwindled to wbout 9 lakh tons, And
this is duc to various factors: that is,
‘the opening up of the new mines in
South Africa as well as in  Western
Africa and the development of  the
‘mines in Brazil.

Now the S. T. C. has, to an extent,
taken up the growth of this trade,
and 1 hope that they will have the
country's intorests in mind, which is
but natural, so that we do not lose
the existing markets which are gra-
dually pgoing out of our grasp. The
hopn. Minister might turn to me and
sny that “this is not the concern of
my Ministry, because I am only con-
cerned with the production part of
it: it is the Commeree and  Industry
Ministry which should see to the ex-
port part of it." 1 would like to point
out to him that unless there is  co-
ordination between these two Minis-
tries in this regard we cannot revive
the mangancse  industry from  the
lenn period it is going through. The
STC is practically trying to cater to
the existing murkets, without epening
up new mirkets Of course,  they
have opened up markets in the Far
East like Japan for iron ore but 1
think it should trv to increase such
markets.  Besides opening up  mar-
kets in the East European countries
whirh have opened rupee accounts, it
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should also try to open up markels
in Western European countries where
there is great demand for this ore
because of great expansion of the
iron and steel industry there for
which this raw material iz mostly
used.

The greatest bottleneck from which
export of this ore is suffering is trans-
port, In the region from which 1
come there is a great bottleneck be-
cause simultancously iron and man-
ganese ore are being moved from
that arca, and the wagons allotted to
this trade are not sufficient. Is it not
high time that, like the Coal Com-
missioner, we had an Ore Commis-
sioner attached to this Ministry who
should see to the proper transport of
this ore to the Calcutta Port from
which mainly this ore is cxported to
foreign countries?

Shri Naushir Bharucha (East
Khandesh): 1 do not find anything in
the Report of the Ministry of Steel,
Mines and Fuel on which I can con-
gratulate the hon. Minister. If the
Report does anything, it conceals
more than it reveals to the Members
of Parliameni. and the most import-
ant aspect which it conceals relates
to the economics of steel production,

The nation has paid through its
nose for the steel plants, and though
the original target was six  million
tons, there have been so many in-
excusable and intolerable delays that
today we are nowhere near that tar-
get. What is worse, this House, after
three years, does not know  even
whether it ix worth  while sinking
mare money  in these steel  plants,
what the cost per ton of iron and
steel ex-works would he. whether the
Hindustan Stecl would be able to re-
pay what will be the ultimate loan
of Rs. 260 crores, and what the ulti-
mate capital structure of these steel
plants will be.

It will be recalled that the Esti-
mates Committee, in its Thirty-third
Report, has made a very clear charge
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against the Ministry that the Hindu-
stan Steel will not be able to pay
even the interest on these loans, let
alone the principal.

While several people have men-
tioned that there have been delays,
the hon. Minister, so far, has never
explained to the House how these
delays occurred, and whether any-
body has been taken to task for that,

Az this House knows, the Rourkela
plant had its first batiery lighted up
in February, 1859 and the second
sub-battery round about January,
1960. but actually the plant was sup-
posed to go into full production by
the end of 1959, If that plant was
supposed to produce one million tons
of steel by the end of 1958, what has
been the production up to 29th Feb-
ruary, 19607—only 240,000 tons of pig
iron and about 50,000 tons of steel.
When on earth we are going to reach
the target of one million tons, I for
one do not know. What we wish 1o
know is this. Who is responsible for
these delays, have the contractors or
the e¢ngineers whoever arc responsi-
ble been penalised, and how many
crores have these delays cost us? The
Minister of Steel informs us that the
first blast furnace at Rourkela which
hax got a capacity of 1,000 tons does
not produce this much, that the steel
melting shops are not ready and that
the rolling mills are still in the mak-
ing. I should like o know, when, at
this rate, the full target of one mil-
lion tons will be reached at Rour-
kola®

It should be appreciated that every
day of delay caste the nation Rs. 10
lakhs. We have been behind  time
by more than a vear by now. Who
is gomng to make good that loss?

Similarly, in Bhilai wc find that
the production  in February, 1960,
was 391,000 tons of pig iron and
T0.000 tons of sterl, but that is still
a far ery from the promised targei;
what is worse, we are told that the
coste are expecled to increase. Tt jg,
of eourse. increasing. What  Bhilai
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will ultimately cost
guess.

With regard to Durgapur, still the
same story is told. Bhilai was o
have gone inte full production by
the end of 19589 and Durgapur by
the end of 1960, but what is the posi-
tion today? Durgapur has produced
47,000 tons of steel, and we are told
that the blast furnace has reached
a production output of 1,300 tons
which is a record. Bul when every-
thing is said and done, total produc-
tion still remains far from the ulti-
mate fargel,

1 ask this question of the hon.
Minister. 1 know he is not going to
answer because he has no reply to
give. Assuming that the cost of addi-
tional ancillary works would be in
the neighbourhood of Rs. 120 crores,—
that is expenditure on the townships,
quarries, ouler rails, power and so0
forth, which arv apart from the cost
of the steel plants—assuming that the
total loan advanced to Hindustan
Bteel will be of the order ultimately
of Rs. 260 crores, and taking Rs. 300
crores as the subscribed capital, this
company has to earn some return on
Rs, 580 crores. The Thirty-third Re-
port of the Estimates Committee has
estimated that on the basis of the
capital cost and the loans to be dis-
charged, the cost per ton of steel
would increase by Rs. 260. Actually,
the cost of production will be another
fis. 300, so that Rs 560 will be the
cost per ton. Now I ask: if this i¢
fo, then what provision would be
left. for instance, for depreciation
charges or for providing & sinking
fund for repayment of the debt ar for
any other purpose?

It 1s my standing grievance that
no financial principles govern  these
fleel projects  There is nothing laid
down as to whal i~ going 1o be the
depreciation policy,  no  principles
have been laid down. We dn not
know whether the ster] plants  will
ever make 8 contribution to the gene-
ral revenues as the railwavs do 1
for one fail to see why there should
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be any discrimination between  the
railways and the steel plants. Both
are public ulility services, If one
makes & contribution to the general
revenues, why should not the other?

I would like to know whether the
stevl plants have ever provided for
a sinking fund for replacement of or
for obsolescence of plant, whother
they are going to build up any rescrve,
whether there is any method of cal-
culating the net profit, whether there
arc any principles laid down for cal-
culating the cost per ton ex-works,
whether any principles have been laid
down for determinalion of the selling
price to the consumers.

On all these points we are told that
there are no principles, no guiding
tactors, and, so far as T know, there
1s not even audit properly establish-
ed in these plants. What type of
commercial  undertaking can it be
when there is no proper audit, no
proper cost accounting, no proper de-
preciation policy laid down, no pro-
per arrangement for a sinking fund,
no proper method of caleulating  the
nret profit?

1 come to another point, the ques-
tion of the  fourth  steel  plant.
Should this House sanction a fourth
steel plant? 1 am.of the opinion thal
thiz House must not sanction a fourth
steel plunt until all these  financial
prinviples are clear  and until the
accounts of the three steel plants are
placed on o sound commercial {ooting.
Till then, this House must not sanction
a fourth steel plant,

It i# true, we are lold, that therc
is need for more steel plants. I have
nn doubt that if the fourth  steel
plunt were sanciioned, the steel pro-
duced by it wonld be utilised, and
there will be no surplus left. Bup is
the nution going to be asked to sink
in hundreds of erores of money with-
out proper accounting as is followed
In the most rudimentary ordinary
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cominercial coneerns.  Because these
plants happen to be in the public
sector, does it mean that thev must
not follow any of the principles, any
of the prudent normal financial prin-
ciples, which are being followed by
private commercial bodies? I submit
that that is a question to which this
House will address  itsell when it
comes to a question of having  un-
other stecl plant.

Now, T come to the question of the
working of the Iron and Steel Con-
troller’s Organisation, This organisa-
tion is responsible for planning and
production, price and accounts, steel
import control and general adminis-
tration, co-ordination and purchase of
steel. The price and Accounts Divi-
sion gencerally deals with the adjust-
ment through the Steel Equalisation
Fund. The Fund is established
under the Tron  and  Steel Control
Order which provides not only  for
fixation of maximum prices of steel
but also provides that such prices
may include allowances for contribu-
tion to and payment from the Equal-
Ization Fund established by the Con-
troller for  equalising  freight, the
econcession rates payable to produc-
ers and any other disadvantages. In
other waords, this Iron and Steel Con-
trol Order enables Governmen®  to
fix the retention prices and the sale
price. May T point out that thiz Iron
and Steel Control Order purports to
have been made under section 3 of
the Essentinl Commodities  Act,  but
there is not a single word in section
3 of the Essential Commodities  Act
entitling Government  lo establish
such a fund as the Tron and Steel
Prices Fqualisation Fund. If we turn
ta section 3 of the Essential  Com-
modities Act, it says:

“{1) If the Central Government
ic of opinion that it is nccessary
or expedient so to do for main-
taining or increasing supplics of
any cssential commeodity or for
securing their equitable distribu-
tion and availability at fair
prices, it may, by order, provide
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for regulating or prohibiting the
production, supply and distribution
thereof and trade and commerce
therein.

(2) Without prejudice to the
vonerality of the powers =na-
ferred Ly  gub-section (1), an
order made the.eunder may pro-
vide—

() for requiring any person
holding in stock any essential
commodity to sell the whole or
a specified part of the stock to
the Central Government or a
State Government or to an offi-
cer or agent of such Govern-
ment......".

How on earth this section enables
Government to promulgate the Iron
and Stee! Control Order, in rolalion
to Equalisation Fund, I have not
been able to understand. It is oy
vonsidered opinion that this 15 an
illegal and unconstitutional order. In
effect it means that it is an imposi-
tion of a tax without the sanclion
of Parliament. [t is tantamount .0
subsidising the foreign producer of
steel at the expense of the Indian
tax-paver, and it amounts to acqui-
sition of private property for public
purpose in vio'ation of article 31.

1 shall conclude by making onc
small reference in the matter of  oil
production. So far as exploratioa is
concerned, 1 concede that it 1s being
carried on energetically, but there is
one part of it, namely that there is
vonsiderable imbalance. 1 can even
understand that imbalance may oxint
because it depends upon the type of
crude that we get and the type of
refineries that we set up, but T want
to know from the hon. Minister what
the position is with regard in avia-
tion spirit.  This is a very imoortant
point, from the point of view of the
defence of the country. Ar: we in
n position to produce any amrurt of
aviation spirit at all or are we cier-
nally going to depend on  foreign
imports which in times nf emecrguncy
may be completely cut off? Wha' s
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the use of expanding our Air Force
if ultimately we are not going to have
sufficient  aviation spirit produced
within thig country to see that our
alreraft are kept flying? I should like
a reply from the hon, Minister on
this point.

wit FogTen S (rer) g
e AEEE, § WO wgw ew g
AT AT | # A A 9 A
woft oft ¥ wm faarar wgAr g
I w Ak gror aAre, Fak fok
# A% AT 4T wTEAT E | I Qe
¥ IgA GiZ G FAHTE WA
w1 gfaar €1 § 1 I8 g & ST
farmr e # qwrw @ ww ared e
Tor, A% faq oo o AveRw 6
T AT A qEd o TEeEEE
g grAT T T At § o TWeT
maz e m & @1 4R, T2 § ad
FAT | afew IRA WA AW, g
@ wTH £7A ;AT 7 IWTE T f
qT I qAMfw & awrar & ofr aq
-9 Aj & w7 qOA 7 ) b fE
qEA {7 AT E, T 1 ATy ¥ fag
T W ww "fAE =T aga um-
saw ¢ w7 afs g7 ame g Ay # e
gm, A1 @ g arar & gt & faw
o%q, R f8 T & g w fowe
FT # W17 w1 AvA /7 sver A gar
# 1 wfad ou qraa & fag & wradr
wft qETEm &1 ok dAr e 7

T §N A AF £8 AT TRA 91
wawr famr | 794 AT ¥ @z BR
AT GAMA gar fE wE gw o ne aow
A ag w75 # fr 2 B wrrw meauw
*1 w1 # @17 g AT qW AT/
LT 1 7T 7 wfiw &4 17 o1z B
At ® WA wsAT & gren | [
a1 "en & ovr arcfag & g s
ﬂi‘?ﬂl*ftﬁvfloﬁhﬁlﬁ‘l-ﬁ
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[+ Fagrara fr]
FFATEIT AT R, AHEAT A FATET wH
g1 & oYy 3a% w A ofeiz aga ew
& v sy Fafefaat & 47 e s ox
ATE AL #1775 AN & fag
F1 T1Z F7 FAIT AETT AT A7 AR
wegix ¥ = AAT A F1Z w7 e
# otv @\ AT T w oW dm
T TE, ATEA A ATHT ¥ WA A
fagra® ¥ | |1 A7 ®7 73 & AT
¥ | qTT FET AE TEAT HHTT T ATAY
g, FE W FA dmr §, ooft T ww
741 & o sgrrAT & aafami & ww
FT TR E 1 FAT A H AT wfee ¥
w7 ofer aga @ § W wefe
ofed &% § 1 AoE ofe & fg e
7w fazen o waefan ¥, wafs g d=
afer ¥ Frd o ww v st 8,
amr fmr oft wia afss a, @1 fe
WO € dear ¥ dwTC o §, e
fear aman & 1 e & ot A
e dn @ W 3AF Wl s
gt 1 it guaEt § ) AT RTE
ol ot & wrardt gt wiivw 3 f e
¥ TET 7 I, At TAET & A e
HAT | OF FATT X ITE FAT R
€Y wqramdr & | & ey AT Are @
mTﬁIW"ﬁ'oﬁoﬁoiﬁ
A AW A A gATO ¥ Aem § oW
A gwA wrd frw mwad R,
witfy wgr od ft gAx TAr gw oW
qa <= e Aava ofie G2 wor §
oY s A 7 A e 2, Afe
gORIT ®7 gAEl © Afa ¥ s
9 w1 TR Af faemn @) ay ot o
w1 fs 1A 7 A g A AT
oAt & & wn F——nw A 5T AreA
& o 5/ G 61 1 AR AE QA 67
¥ . e ¢ TR e
wflT € swaeq £ A W ¥ aeg
I T FGE AR qfAr qew §
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afws wgi aw mA fawaT w1 Faew
& w7l A% wowa g1, aw wfat §
Frn @ o g, anf wivw & afies
gradl Jm qr g% | gATY iw H AT
TET dAT g€ & ws €9 TFTT FT AT
WG | A AAFT AFTAT 7 Wz A ar
Y a1 TR &, wrger € s i (A fa
%t wwrk arf 7Y tTar WA AW £
oy wu1d wedt, 757, At vv Aw £
A WYL F LTS 9, gHA /7 OF *T
&T¥ 21, § @A § A A, 0w gwre
THE AT A% A= 7 g5 g7 HAX L)
w19 faem & & =7r dov owwy mwA ¥
Y wrET " A e Ay &
A wofid wm w7 "vwr 37 Amr
®Y ®T q wgEd AT ¥4 § Wi WA
TEIER T TR AT & ) /17 FIAT
&1 ofrore ®&x d1ar £ 7w 2
g f& ot Fzw T @rdaaa
wt fafedz $vq1 930 | SO0 F A
i@ aTy AL W@ AT AWAT
T AR £, IAE QF ZNT TR AL
TAXE q IET A A R oA omaAT
1A & woft H127 & art ¥ werr a9
qaTT X AT T AT wm o fw
a9 IF & AAN § ART & g 77 fnie
A § 37 O waAfaey vgA 2 ey
g ag i & fe wa wid W mmiA
AT B AT £ oA fAd @w T
ot I & A e & ) awoaEr
ol § 1 e oft Ay @ urd o g7
AT AET ¥ WA, aF weHEr AT AR £ o
T QAT WA 1T W E AT ATAT RTT
£ wHA AT F€T F AAE IO
QY7 STET wE WA T0fEa AT AT
wmq & ag W wrw W g fe oo
mFT niz § w® aew af T
WAt § AR AT 8 aw O
T wAT e ¢ e oo g oo
wrw
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QN7 G AAAET G wTAT
1 Ft 7w fpgr & Aqe g R
TAHT W A AT AL wA Y
fedm wmagdew a¥r &E HOA,
v, oem wemfe @ @ g 1 Afe
aE oA &= fexdvie srafew
® A7F F J1 QqrET e A ¥ & agw
F qe ®1 g am # | I A 0w
qIET f1-130 @1 tee P frm &
g 7 v 7 foar ar | fafedt ®
i weirq geaTie oRvTe gt E, & qf
7 ®TR! AT F AT AT A AA T
1K 7t 97 gA g1 AwAT § AT WA,
feama wfe 51 orowr wrir o =
arfad. aft & 3967 awvar wT0fed

W # RE7 {9597 ¥ 47 7 69
FAAT AR E | WY ¥ AWA K o¥w
ATAN § T ey ), wa fafd
1 geqey ) Afed wzr e oaE
arxfagt ®1 argya 2 § fedr o
¥RMA R WA W, AR WG 0F
F e o 7 AN # fe § e ¥ fam
wTATgE AfTmar w1 gaey wF | oure
w7 ama § f faer € gy
L E EEL R Lok BTN
X § )\ TF wAT ¥ A vt vww 6
AT WA AT T € Q1 Ay FrerAd
® & 7 feq 775 7 vfpdgzar =
%A 2 ¢ AR TR TR T AT ONT
& W7 aR IR Affan femn e o
LT A1 QAT T AT £ W e
ZATET aFT AAA A AT W fewT ad,
CHE! WTT ARF ARsA § | tw Ay
% wgar e g o w9 A fn dcd
# g &3 wedi §7 7w £ W e
oS ¥4 & I 9| AN 1w
ST 2t w7 aeA § fe &3 0w e
WY § o161t WIETHT 77 AwA B
TITHRT T AT F1 qR qrer foAr £
I 97 urTA TR Wifama &1 o
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sfere zrafam @ v @ 7 Y
# "fer o wagT ag o7 wW e 2,
Fawr wrf gfawrd focft gf o & 0
qq um ITET Afawrd A o p-—a
qfaurd #1 fe W wraemw d--aw
A1 W1 I OFESTAT AEE KT g AR
w7 7wt § & wmm § fe vt ®
® 7 TH MY EHIT TEA W
6 wHTT a3 w1 M faeen
# wrfeq, mfs ATz AEg o6 w17 7
A 7, quv i AR 7 72 afee R
AT TR

o g w741 fo o e ™
39 A0 T8 7 487 €7 4o 77 T8 &7 faq
# 1 ax wafed fom mon & fe gogey
w1 wrEwew gfoag M R A e
w1 dvETT woe ) wA A £ ) gAY
FEuvE w WA feq § | T qp w-
AT ¥ B, Tro Ao WETATT AT )
§ wrEA g % ¥4 wOT &t ATE A ATy
amT WY, §aTa ATeR YAz &
fa it wox wOw &7 A7 39 fAT
WTT GTET AFA T AT A R
grea Ay e A1 3R ST o A
qagn €1 1 wmaeaw gfeed wma
® w oweht 2 W dmeTa AT
#. A} TR A T UITEHT LI AW
ENTT AW A% A JET wfEsiET ¥ AT
# oY % i IETE A " T 3w
oA

srefem w1 ot g7 9 fys fem
aqr & 1 ax ww @ § fEopm o wTgT
oYy I w1 w7 oY aar A AT
fare §wr ox "o fem o awn
aw T4t am § N €t wag Ay Ad
At  f a7 o Ao A @A AWTE T
g 1 77 A wm & o A
w1t gaar & fagn § 1 ATER A wY
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[ fagre fag)

&9 TpAT AT £, 19 T WA e
AT T | W Q&Y F F EaAT W7 TR
§ % a8 §m a5 r o @ & A
WA AT WG ATAF ARG W
femra & w3 v adt @1 @ A A
qaA # W1 g6 § 9fET a7 aft @
§ w7 @it g ot w71 T & iy oaw
TAH GT TAET TEEA & G § AT IH
w frar s e fa ag gz w0
& g g fF am@a Y 6y s
o™, A A S S o A
fosa | o ZT AEA AT TEET Afra
ag T & fr 1 aF g% wmedr §, 39
ar ZHi ®F grar AT AT AF E, IS
fad oz 1€ Frwa aney avAt ama Ad
§ afer w1 @7 g qifs 7 2
& w7 1§ aeer &7 A1 7 A
A § 3% TA § wEEE GO g
flapraR i E NF Fa g ¥
wgar & AT X wy g Al A 67
YT aET & AEAT # 1 9T § HEAT w74
*F THA § A T EW WO T TR
meA Af TW wwy ¥ I AT Ay
fod v g8 Wy fay, w®ET ALE
gt g7 ft Fearfa arer €Y £y w7 e
arfed Afe 7w 39 WA w1 A &
qol § OAX AF | 7% AIAAT AT A
w21 § f& wor #1974 A4 1 AW
T AT AT A OAT BT 97wl &
x4 w2y w1 otk gAY L T wH A
sifed | FORTT A wEr gE TIqm A #
fr a7 mex fad o fid w1 g0
w1, a7 IAET I7 97 ot faary wn
wnfed fr A 7 &1

ot ww Trw fay (e
JuTerw wEEE, § ¥ AT & faw
Al § W A Ik AT ey Afei §
st wwTT & wem o W I T
1 Afer feft ware & W ¥ wre
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% ga & wfys wgeyd a@war § w7
fergram # wo-sgaegr ®Y srarcfaaAr
HHRAT § o1 ag I8 WATAT § WK 5E-
fordt % g& WA I A w1 fwar v
Tt &\ AT qT ofeww dwT § =
T TAT &1 WL 37 & @1 ¥ w19
ot gt afawr qard fasrem #1 afems
#ezT & w9, # Faw ags wiaw mw©
FTATE | F ALY awwar | s g oz w0
#1{ ot wrEy wge f5e ot a8 R
w1 § s gn NG vz F A o aré
ot garq & Fad dare At 1 & e B
fr F AT gua qfeas AweT A
wqtfae f&d &, 37 aga A mafaar gg
# W age AT €A1 TI7GT AT THAT 9T
Afa & |rq /T a7 FEA TEW
fa 1wt g% & 97 mafEt & wc
#H OWE T FT A, G4F F A, WO
& fag 3= mafagi ®1 7 g 1 og
aga aft ara grir | A & fag wde
wfad A A @ g A
¥ ¥ sife gary wd sqwear & fag agw
Tl §, Ia%1 gA afers dwT | wOw
T TH, IANT JATEA TG qF, IABT
fagre w7 7% A1 F Awgar fe v Ty
AT FTF A FAX ITHT WA Fm g,
IA GAT ®1 g @A Ad wfgn afew
IHH ATH IBTAT TfEq | gAfaw § g
wgram & wgW fF aw Wiq =T oz 5
T F U ETAFH B AT & AT
o® %% | & wraar g fr e & wamn
ag 1z W W AdT A A it
T ff Ik R sa A amger A )
w1 qicfeafaat a1 #, o ot A & o
%1 2y g e & o Fadt wor
& Tt mfr w7AT I Ag §1 aw
safed & g f fr ag oy o a=ly
A7 oY aTRT /g A o

% I 9 F F AIN § wEA
o | A § A & i R
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THHY areren gaeT g aifgd e gw g
foray %7 oF 0T 29 &= w1 I
A% 1 F og ) wgn fe g f g
T & w7 JearEA e £ 2 wfgd
sfe oisem T oww B 3l ifed
Fe a7 a9 %7, 9% &F A9 & 47X,
FAA oA A g wifed e o w0
& ¥ U7 a8 T W |

o Serat it F ¥ ¥ amwen g o
7g o wui ww @ ow shw o
e 1 969 g a8y 9 adfy arwn
% fd e e, ag =ww foy v
qgm ww @E TR A A g
W g g A g & ar A gy
wroTg &, & Wy A g et § )
rafad gd ot 7 Yo w71 A0fea e
W OF FOT 2 F W AT K A
TIAT § QO 7T A% | gH WO 8 w0
79 & FET ¥ 9T £ UF FOF T 99
w1 3§ ¥ W A srwar et frer anedt @
IAF AATAF g9 AWEA: <y ATE
92T %7 qF WIT TEg WA 29 ¥Y T
™ A7g & 7 WAl @ T ag A
TE A gt ¢ Wi g ww ow w
T % g w91 A Fva f A Oy
w=dl T A¢T g | g TEE A oY
ot for e A R @ AT, TEE AT
qF ot & vx gfamifam groEm el
wfga ot 3% g7 79 ¥ fad gt
aeg & wifzrm g sfed

™ A9 § 4 w7 agew
#7 T 99 & A g g wfgmt
Fqrfaa fad o & sTdww o O of
Framar g 1 57 G g wigar w
wqifen 7% gw 7= ¥ ITEA T 1Y
o ¥ awa § 1 AE 9TT AX AT AT
W aTH oA wfaem . A -
Ferer 7w 7 8, ¥ Y w-smAeT W1
Ty AR ¥ ofew s w § awt
frmgeerrar i errem aen ¥ W ot
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wiww SaeT wrardt g, 39% f40 T o
T G g o W i w0
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ag afs qu st g o & ft Sie
gA & ot Y i, 3w et A g
0 Tt w7 wET | qwfed § wgm fe
wft AT U G M gTy
w1 JETEA FTATA W AT oW
Ll c

14 hre.

FET aF KA1 w1 7ATA §, 7 w0
e g fF ogw @t F 3% IO 9
W & a1 30 fa=ronT w1 wwe &
THET ¥ I A, A9 A 59§ a9 gaw
ATHETT 9, &I A & #R & FeneA
¢\ T/ wF ¥y fe ama fe
o gua aferw et § & F1 IeIRA
fra, s 9w # arx @ IEe S
aft a1 A%a P, 4@ fer IR =n
FTaET g1 § WY FETT &4 K A o
it gy T AE A ) gAfa a9
fear &, Fw Y o= & fger & T @wror
At AUTH =EEq WA % fgm ®
wrenw @ e fasit avg ), & A
¥ Pt w9 7 @ 2w &, Frer
wfren § 0 ¥ ¥% w73 A Ofew
¥Y 9T | THY 7 AT gwT e @ Ay g
1 A%

1 =T £ ATG A wT AT

e TTAE
Sardar Swaran Singh: Mr. Deputy-
Speaker, Sir, I d to place a

co-ordinated picture of the activities
of the Ministry when I moved the
Demands yesterday. [ have grestly
benefited by the various remarks that
have been made by the hon. Membors
coming from various States and be-
longing to varioun political parties 1
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[Sardar Swaran Singh]

have been greatly heartened by the
thought that there is a uniform rea-
lisation of the importance of the
work that is being undertakey by the
two departments of this Ministry,
namely, the Department of Iron and
Steel, and the Department of Mines
and Fuel.

Some of the hon. Members have
rightly remarked that the industriul
progress of the country is very inti-
mately linked with the satisfactory
prrformance in this sector of metal-
lurgy, mining and the success(ul ex-
ploitation and exploration of the
mineral wealth of the country

‘Then, again, there haz been sume
criticism from both the extreme view-
points. Some have said that the pub-
lic sector should shrink; other: have
said that it should expand. Then,
there are all types of speecnes, but,
except, perhaps, for one, which,
I am afraid, was completely ne-
gative, there has been a deal
of very active help which 1 could
find from the remarks of the hon.
Members. It is not my inlention to
repeat, even indirectly or impliedly,
what 1 said vesterday. Therefore 1
would confine myself mostly to an
attempt to reply to some of the salient
points that have been made out by
hon. Members.

T have been greatly struck by the
conatructive approach that has bern
followed by a majority of hon, Mem-
bers who have participated in  the
debate. My colleague, Shri K. D
Malaviya, yesterday, has already re-
plied to the points raised with regard
to oil and mineral development. I
would, therefore, to start with, try
lo say something by way of reply to
the remarks about steel. You may
kindly recall that yesterday 1 rnded
my speech with steel and loday |
propose to start it with steel. I wish
I had the time really when 1 could
reply to the varioug points made by
each hon Member because 1 attach
great value to what they sav. (In-
terruption).  But 1 have not  got
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time cnough. So, T would try to
group them under various headings.

First of all, with regard to the
working of three  public sector
plan's, observations have bevn made;
and, they could casily be divided
under certain sub-heads. 1  should
say that production having started in
all the three steel plants, there is quite
naturally a greater realisation of the
problems that are connected with pro-
duction. It is for this reason that
some of the hon, Members have been
good enough to appreciate the work
of the construction people and also
of the people who are engaged in
operation. 1 would say that these
words of encouragement will be
greatly appreciated by those who
have devoted their energies to the
successful execution of these plants.
It I may go a step further, this will
be greatly appreciated by workers
and technicians engaged in thousands
of factories in the various countries
who have contributed in manufac-
turing various parts that have, ulti-
mately, been woven into these inlog-
rated steel plants,

One seldom realises—and a person
like Shri Bharucha who never cares
to go to a steel plant can never appre-
ciate really—the intricate nature of
the installation of an integrated steel
plant. Some of the technicians who
are concerned with the projects—
and they come from different coun-
tries—no, all of them—are unanimous
in saying that very great effort and
organisation, both at the supply as
well as the construction and erection
ends, are involved.

Now, coming to the specific points.
Rourkela has again reccived consider-
able attention. I think that is, to a
certain measure, expected because it
is a fact that Rourkela has not got
up on the productlon side and the
production of the two blast furnaces
lngged considerably behind the ex-
pected performance.  That really, I
think, iz the basic point; others are
subsidiary points that flow from it



10431 Demands

Therefore, without trying to go
into many details, I would like o say
that even in the case of Rourkela, we
have, I think, turned the corner. Bui,
so far as the two blast furnaces ace
concerned, ] have already given in-
formation that the first furnace has
already come up to the tests and has
wlready, so to say, passed the exami-
nation.

Even with regard to the  second
blast furnace, trial tests have been
held and the production has come up
to the rated capacity. Therefore, 1
would like to dispel any doubt that
might have been aroused in the mind
of any person in this House or out-
gide in the country about the tech-
nical capacity of the blast furnaces.
They have passed through difficulties
and having stood the test, it is only
a question now as to the cffective
functioning of other things which arc
necessary to utilise  effectively  the
iron that the two blast furnace: pro-
duce. So far as their capacily to
produce is concerned, that has been
ful'y established and the trial tesis
have already yielded satisfactory re-
sults. It is necessary to keep that
in view because we can at times be
overwhelmed by the difficulties and
short-comings and may mis: the
essential thing  Naturally, some of
the hon, Members draw their argu-
ments from something that appenred
in a German weekly, which haz been
reproduced in one of our newspapnrs
Even in that news item it i mention-
ed that thig article in the German
weckly came after a number of
laudatory articles that appearid in the
German  dailies and other news-
papers, praising the Rourkela work
Is it then & matter of co-incidence
tha: none of these laudatory art.cies
about Rourkela have found a1 piaer
in any of the newspapers in ou
country but one weekly newspaper
which happens to criticise itierly
the performance of German techni-
ciana finds such & prominent place in
fur newspaper”

Bhri Narayanankutty Menon
(Mukandapuram): It is quile natu-
nl
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Sardar Swaran Singh: My friend
says it is quite natural. But we may
come to the conclusion that we dis-
agree on our interpretation of ‘nutu-
ral’. 1 would say that it is under-
standable, but not perhaps natural. I
have been actually warned by some
of the hon. Members who are genc-
rally considerate towards me thot I
am likely to be subjected to o great
onslaugh! from the right and the
left.

Shri Braj Raj Singh: Oniy right..
tInterruptions)

Sardar Swaran Singh: There are
some people who say that I will be
subjected to pressure from the other
gide. .. ... (Interruptions),

Shrimati Parvathi Krishnan: You
can get support on the correct policy.

Sardar Swaran Singh: [ count upon
support because our policy in  going
to be a correct one and 1 think that
it will ultimately receive the support
of both the right as well as the left.
........(Interruptions). This view
appears to be too good to be accept-
able to my hon, friends opposite

The article in the German weehly
has to be looked at from two angles.
So far as it goes in a spiril of self-
criticism and is serving as & remind-
er o the Germans that they should
do the work properly, we should look
upon it with a certain measure of
appreciation; just as the hon. Members
here criticise me and their  desire is
really to indulge in self-eriticism with
a view to improve matters. | appre-
ciate them rather than quarrel with
them [ may not agrec with all their
analysi= or their  presentation of
facts bu! | never doubt their desire
1o improve things. Therefure, if
some German weekly haz taken upon
itse'f to present a picture in such &
form, in the 'Bharucha style’, if I may
use that expression and has tried to
invoke the spirit of enterprise and
technical know-how of the Germans
and ssked them to do the work much
better. pointing out the failures and
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the short-comings, we should not
judge that too harshly.

The second point is that there is a
narration of a number of short-
comings to which this House is ac-
customed and about which this coun-
try is familiar. I have myself taken
good care to keep the House fully
informed about the production, about
the failures, about the delays in the
time-schedule and about the increase
in estimates and the like. What hap-
pened over several monthg and what
really was the picture that was there
from time to time has been woven
together in the article and it appears
in a sort of a narration which, 1 would
submit, does not correctly paint a
picture as it obtains today. I do not
hold any brief and it has not been
my custom to unduly praise anyone
but when there is uncharitable criti-
cism it is my duty to place the thing
in a correct perspective so that the
House, and through it, the country
may judge correctly both the short-
comings as well as the performance.
It has been mentioned that there has
been some accumulation of steel slabs
in Rourkela. It is a fact. Trial runs
of the slab mill which is very clabo-
rate and if T may say so, fascinating,
were there and stee! was available.
Sa, it was rolled into  slabs. They
are there and they can be sold, Some
of them can be sold abroad. We can
also use them for rolling when our
other rolling capacity is there. I do
not sec any particular harm in sceing
these slabs there. They are really
the first sight of retirns because so
much materials—iron ore, coal, lime-
stone and electric power and so many
things—go into it before steel comes
out That should be a source of some
satlsfaction rather than a point of
grievance.

Shri Dwivedy and Shri Mahanty
referred to the delays in the con-
struction of blast furnaces and also
to the responsibility of the persons
that were in charge of the civil
works and also the supply of the
machinery. That point has been
-discussed here from time to time.
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That has been gone into with very
great care and 1 would like to assure
the House that the Hindustan Steel
are fully seized of this problem and
they will certainly go into minute de-
tails as to whether there was any
delay which could be avoided, whe-
ther any of the parties concerned is
at fault and so on. If, as a result of
that examination, it is found that
there is any action that could be
taken either in law or according to
the terms of the contract, the House
may rest assured that no effort would
be spared to ensure that the correct
thing is done.

Shri Dwivedy referred to the staff
position in the Ministry and said that
it had not been reviewed after hand-
ling over the work to the Hindustan
Steel. That was mentioned in one
of the reports of the Estimates Com-
mittee also. That has already been
undertaken and if | may say so, the
Department of Iron and Steel in this
Minisiry is organized on an unortho-
dox pattern and there are, I think,
the smallest  number of clerks  or
verical hands in this depariment, as
compared to any other  Department
ar Ministry in the whole of our Gov-
ernment. Because of the special tyvpe
of work, there are a large number
of officers: as most of the matters are
matters of great importance, matters
which will ultimately shape the policy,
there is very little routine work.
Therefore, the organisation is  such
which will convince the hon. Mem-
bers that it is of a pattern which is
conducive both to efficiency and
speed. Good care is taken that not
a single hand is there which could
be spared.

Another point, which is common
perhaps to all the steel plants, has
Seen raised in connection with the
estimates of the cost of the three steel
plants. I have already said some-
thing on this vital point in the course
of my opening speech. I have little
to add to that. On the las’ occasion
when 1 came before this hon. House,
{ gave my general approach to this
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question of estimates. I have given
very careful thought to this matter.
On the one hand, it is a very tempt-
tng argument always to criticise that
the original estimates have not been
adhered to—that is a valid criticism,
[ quite understand the force of it and
there is a reasonable expectation that
the estimates should be adhered to—
but, on the other, we must not for-
get the national interests of the coun-

try.

Estimates are, after all, estimates,
and howsoever sacred those estimates
may be the risk is that they become
really the floor when the actuals come
or the guotations come cither of eivil
works or of supply of material, and
1f the Parliament becomes too criti-
cal or enjoins sticking to estimates
my fear is that the country is likely
to pay more because there can be an
easy escape for those who arc in
charge of estimates by framing their
estimates rather liberally so that thus
sor: of crticism may not be made
that the estimates were excecded, but
on the whole the bill that will have
to be paid, I think. will be higher.

Pandit Thakur Das Bhargava
(Hissar): Usually they arve under-
estimates,

Sardar Swaran Singh: 1 think the
real test should be, when a thing is
executed is there any part in  the
execution in which there is excessive
expenditure, is there any wasteful ox-
penditure, is there any infructuous
expenditure, has anyone been over-
paid, has the design been lavish  or
bevond a point? But what I most res-
pectfully submit is that we are prone
by this constant criticism to create a
fecling amongs'  those who are  in
charge of making ecstimates o be
very much on the liberal side, and
in that process I have no doubt in my
mind that the country may be called
upon to pay higher bills. Therefore,
whereas 1 gay that the costimates
should be realistic, this usual practice
—which I think would appeal! to the
legalistic mind of Shri Bharucha—
of contradicting a person by his pre-
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vious statement is not correct, be-
cause by contradicting a person by
his previous statement you cannot
prove that his first statement is cor-
rect; you can only say that his latter

t is also perhaps not to be
depended upon b his  earlier
statement wag different.

That is not a practical way of ap-
proaching things. The real test in
these matters is, 18 the money that is
now sought to be spent really the
money that should be spent or ought
to have been spent. Estimate is a
good test to embark upon a schemec.
If you accept any project whether it
is steel, a building project, a mining
project or any other project, not only
there will be very extensive expendi-
ture incurred in going into all minute
details but in the process while the
Ministars or the officers can save a
point of argument by depriving this
criticism, I am not sure whether the
actual amount that they pay will be
less or whether that will be in the
overall interest of the country.

I am the last man to suggest that
there should be any laxity in the
matter of framing estimates, but they
should be viewed in the correct pers-
pective rather than build some fan-
tastic argument on the basis that
something or the other exceeded the
estimates. In this connection, Sir, I
had occassion to point that even
projects  like Tata's extension have
exceeded their original estimates by
as much as about 30 per cent. In
a project of Rs. 100 crores if Rs. 100
crores becomes Rs. 130 crores, you can
well imagine as to what it means.

These estimates sometimes increase
on account of new things being added
to these integrated plants as and when
things take shape. There is no fixity
and there, if I may add, need be no
insistence on fixity while executing
these big projects. As and when the
thing unfolds itself if it is found that
by adding something we may ulti-
mately save something in the actual
manufacturing cost and the like, we
should not hesitate.
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Pandit Thakur Das Bhargava: Wha
happencd to D.V.C., Bhakra and other
projects’

Sardar Swaran Singh: My hon. col-
league nas rightly pointed out that
this thing was happened in other pro-
jects also. For instance, in Bhakra
alone, we never had the right bank
power house. U somebody says that
by adding in three or four turbines
lo it the cost has gone up by Rs. 30
crores or Rs. 40 crores or the like, 1
do not think that it can really be a
very substantial argument.

Another point, Sir, has been raised
by my hon. fricnd, Shri Morarka and
also, | think, by Shri Dwivedy, about
the number of foreign experts in the
three steel® plants. 1, Sir, really do
not have enough information about
the number of Soviet experts who
were associated  in putting up the
two steel plants in China about which
a reference was made, but, I must
tukv the House into confidence; when
this thing was mentoned 1 got into
wuch with the Soviet technicians and
I cnquired from them us to whether
this information was correct or not.
They told me that the number of ex-
perts, the Soviet  experts who were
associated in putting up the Chinese
plants were also of the same order
as the number of Soviet experts that
have come out to help India in the
putting up of these stecl plants. So
I do not know as to whether that in-
tormation which was given out by
Shri Morarka was really correct

But. Sir. irrespective of the Chinese
experience, 1 have to satisfy the House
and the country that the number of
experts that we have brought out is
the correct number and that we have
not added to this number. This point
tias been cngaging my constant atten-
tion. 1 myself, when 1 wvisit these
plants, do some thinking on this as-
pect, and 1 constantly point out both
to our technicians who are in charge
of construction as also who are in
charge of operation to cnsure that
the number of these foreigners who
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are there for the construction as well
as operation work should be kept to
the minimum,

It is to be remembered that in our
first two private sector stee] plants
in Jamshedpur and in Burnpur a
very large number of foreign techni-
cians were associated not only at the
time of construction but they conti-
nued for a very long time cven when
the operations started. And, Sir,—I
will not be giving out any particular
point which might have been men-
tioned to me in confidence—the tech-
nical top-men of the two private
sector steel plants have always been
pointing out to me that I should never
grudge bringing in of good steel-men,
technivians at  various levels from
abroad, berause they say that to have
a good technical man whether he is
a supervisor or actual worker will
pay dividends and any niggardly
approach on that sphere will not be
a wise policy,

1 may say that it will be unchari-
table on our part to eriticise the
level of salaries that are paid to these
various technicians, because we have
to consider the level of wages that
prevail in those countries. It should
also be remembered that we are ex-
panding our stee] capacity in our
country when there is overall expan-
sion all the world over and therc is
no surplus of good technical men ia
any part of the world, whether it is
East Europcan countries, West Euro-
pean countries or even USA. There-
fore. to suggest that these people who
come to a distant place where the
working conditions are also more
difficult as compared to their own
countries. and that they will be
here or they will hang on here merely
for the sake of salaries. particularly,
when the works are not of the type
of soft-coloured advisory jobs but
very hard jobs, is not good. You
could go and see how they work with
their hands soiled, with their clothes
full of soot and then you will be con-
vinced. The work that they are doing
is really difficult. arduous and hard
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manual .work. Therefore, the asso-
ciation of technical knowhow is of
great importance if not of even greater
importance  when  compared to the
foreign capital. So, we should not
talk lightly of these people who come
from abroad. whether the person is
an engineer, or a foreman or a person
who does the actual work, To my
mind, this type of description—that
one should really be a technician—is
4 reflection of our thinking in terms
of the casle system among our ser-
vices which we have inherited unfor-
tunately from thye British times. To
my mind, the person  who actually
works at the steel melting shop with
his own hands and who knows the
technique of stee] making is a person
who commands c¢ven greater respect
al my hands ay compared to the
superintendant of that shop. There-
fore. merely to say that a person
veases to be a technician or that he
ccases to be of any importance to us
if he is not a person of the supervi-
fory staff and so on is not, I would
respectfully  submit, a  correct ap-
preciation of the thing: as they obtain
in the plants,

Shri Morarka (Jhunjhunu): Before
the  hon.  Minister  proceeds  to
the nrxt point 1 may say this, since
© was one of those who raiscd the
question of foreign experts. I might
sav that the information which I got
was from a very authentic and
reliable  source. Unfortunately, I
am not in a position to give that
name or disclose the source just now.
Tt the hon. Minister permits me to
mention it. I shall pass on the infor-
mation to him along with the source
of the information. He may then
werify them.

Sardar Swaran Singh: My hon
friend knows that no permission for
that is necessary. Further, 1 would
very greatlv welcome that informa-
tion. and T shall have a second check.
up about it

Shri Morarka: 1 just wanted to men-
tion that sspect here so thal there
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may not be any msunderstanding
apout it leater on.

Sardar Swaran Singh: [ think |
have covered most of the points im
regard to the working of the steel
plants.

~ number of hon. Members includ-
g Shr1 Morarka again, have given a
Areat deal of thought to the various
reports that have been put out by the
Hindustan Steel. I think Shri Somam
also has referred to this poinl. They
made some suggestions, and some hon,
Members today have made some use-
ful suggestions about the organisu-
tional aspect of Hindustan Steel.
There is a great deal of force in Shn
Morarka's criticism of the presenta-
tion of accounts. I think that the
accounts can and should be presented
in & more intelligble form. This s
partly a legacy of the original switch-
ing over from the purcly departmen-
tal control of uccounting to the
Hindustan Steel control. The House
will kindly recall that originally the
steel plants were under departmental
control, and for want of anything
better, we adopted thc Central Public
Works Department’s system of ac-
counting which is entirely different
from commercial accounting. So,
certain things appear odd in these
accounts, especially the figures that
appear as losses. But that is really
an unfortunate corollary flowing from
the adoption of a particular system
of accounting, because under that,
whatever the receipts and whatever
the outgoings, they are shown against
oppo'nng columns, and therefore ~ by
pr s of addition and
substrncl:on the amounts appear as
losses but are not really losses. Now
that we are in the stage of production
and the Hindustan Steel is fully seized
of this matter, it will be ensured that
the accounts are not only kept accord-
ing to the commercial standards but
also are presented in a form which
should be intelligible even to laymen,
so that hon. Members may be spared
this bother of research and may be
able to see what the picture is behind
the figures
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I must confesg that I am pot in
agreement with my hon. freind Shn
Mahanty when he criticised some of
the experienced experts mrely be-
cause they happen to be retired rail-
way officials. I would urge upon hon.
Members to realise that our railway
sector is the biggest public sector,
and, if 1 may say so, one of the well-
run public sectors of which our coun-
try can be proud. Therefore, to take
advantage of the experience and the
knowledge and the background of
those engineers and other good ad-
ministratora who may have done
good work in the railways, is a good
thing. That knowledge and experi-
ence should be utilised not only in
the steel plants but in many other
public sector activities; as and when
our public sector increases, then,
probably for further development,
the experience that we gain in public
sector steel plants, in the public
sector corporations and in other
public sector undertakings would
also be available for taking up new
lines.

It 15 easy Lo point out that we have
not got expericnced men who might
be experienced in stecl making. That
is our misfortune. But where are
those  men? 1 would like to see
them so that 1 could grab at them
and bring them in the organisation.
In the absence of that, I cannot ad-
mit defeat and sit with my legs cros-
sed and say, "1 cannot do anything”
Therefore, T must get the help of the
people who are available, and I would
like to say that they have carried o
very heavy responsibility and have
acquitted themselves with ecredit. In
retrospect, even when a post mortem
ia made, then the irresistible conclu-
sion would be that, with the num-
bers and with the experience that
was available, they really made a
marvellous job of it

A point was made that there should
be greater decentralisation of control
and management so far as Hindust
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which requires very careful examina-
tion. Already some processes of de-
centralisation have been undertaken.
Greater stress is being laid on the
fact that local managing director
or the Resident Director should have
greater authority and should have a
greater responsibility, because the
two lines of responsibility and autho-
rity should be co-existent and coter-
minus. There is nothing sacrosanct
in the form or the instrument that
might be devised to execute a project
and I for one would like to assure
the House that I have an open mind
on that, and it will be my constant
endeavour to sec that there is enough
of decentralisation with regard to the
management and contrul and also
there is enough co-ordination to en-
sure that two conflicting lines of ac-
tion are not adopted with regard to
identical matters.

A very important point was raised
with regard to the availability of
metallurgical coal for our steel plants.
In that tion, the questi
setting up of washeries was also
raised. The Ministry was fully aware
of this problem, and it was for this
reason that it was decided that five
washeries should be set up. I am
glad to inform the House that out of
these, two washeries have already
gone into production. Kargali has
been supplying washed coal to both
Rourkela and Bhilai, and the Durga-
pur washery which is in the perimeter
of the plant itself has also gone into
production. The Dugda washery is
already being put up and it should
be ready to produce and wash coal in
about a year’s time at the outside.
In regard to Bhojudih, a contract has
already been placed; with regard to
Patherdih, tenders are expected to be
received in May. 1 would be very
trank with the House and admit that
there has been delay in the setting
up of washeries 1 wish they were
set up much earlier, but I would like
also to add that there is something
I.nhmnt in designing and setting up

Steel is concerned. That is a point

hery, which is somewhat differ-
mt trom any other plant like a textfle
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mill or even a steel plant. It is not
a sort of repeat performance, so fsr
as washeries ‘are concerned. Each
washery has to be differently design-
¢d, because it depends on the different
typues of coal that come. Its designing
has to be in relation to the actual
number of collieries and the guanti-
ties that are available. A large number
of collieries are to supply coal to somv
of these washeries. Therefore, reallv
very much more detailed work is re-
quird to be done. It was this detail-
ed work and detailed planning that
tock a good deal of time and so,
there has been some delay. 1 am not
myself happy over this delay, but
part of it was inherent in the situa-
tion.

Now 1 pass on to the important
question of expansion. There has
been a suggestion that the new steel
expansion, even in the matter of set-
ting up new plants, could be in the
private sector. It was also suggested
that a great deal of pressure is going
to be exercised on me and 1 should
stick to my guns. I am grateful to
hon. Members who have shown that
sympathy to me, but I would like to
assure the House that I would like,
with the blessings of the House, to be
able to undertake this responsibility
in a spirit of humility, but in accord-
ance with the policy that has already
been adopted by the Government and
which has been approved by the
House. Whatever is going to be done
will be done within the policy that
has been enunciated from time 1o
time.

1 would not say anything more about
the expansion of the existing three
public sector plants. But thers are
two new plants about which interest
has been shown and it is better that
1 state the position with some preci-
sion, so that any lingering doubts
may be removed. So far as the
Bokaro plant is concerned, we have
rome to the conclusion that for the
location of a new steel plant, Bokaro
arca in Bihar is considered very suit-
able. The sile has many advantages.
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It is close to the coalfields of Kargali,
Bokaro and Jharia. Although iron
ore will be a little far away, the
wagons which will carry coal from
Kargali and Jharia to Rourkela and
Bhilai will birng back iron ore on
their rteturn journey. Bokaro is,
therefore, being developed' as the site
for the fourth integrated steel plant.
A project study has been completed to
assess the requirements of raw mate-
rials, power, water and construction
effort. When the construction of the
plant proper should be taken up anud
how big the plant should be will
have to await further decision to be
taken on the third Five Year Plan.

A number of hon. Members parti-
cularly from the South including
Shri Thanu Pillai, Shri Narasimhan,
Shri Sampath and my est d col-
league, Shri Viswanatha Reddy—I
think I have covered all the States
now; Mysore did not have a chance
this time—have naturally shown
anxicty in setting up a plant in the
south. Even with regard to this, al-
though I have been keeping the House
tully informed, it will be good really
to reiterate the position. I have
kept the House informed from timo
to time that it is our intention to
utilise the iron ore in Selem and the
locality near sbout Non-availability
of coking coal in that area is the
main hurdle. Encouraged by experi-
ence of other countries, notably East
Germany, the technical feasibility of
Neyveli lignite being used for smelting
purposes is sought to be fully investi-
gated. Obviously, this can be ecstab-
lished only when lignite can be mined
in sufficient gquantities for » com-
mercial test, which may have to be
undertaken abroad.

A technical commuttee including
representatives  of the Madras Gov-
ernment was appointed four months
ago to go into the various probleme,
1o that the preliminary ination
may be available, which can be of use
in undertaking the project, if the
technical  feasibility and economic
viability of the project are establish-
ed. So, this ic the best that can be
done at the moment
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|Surdar Swaran Singh)
While all of us are naturaliy

anxious, coming as  we do from

various States, about having a steel
plant in our locality, 1 would like to
acquaint the House with one salicnt
factor so far as  stecl is concerned.

The decision that  has already been

taken that steel will be available at

the same price at all railheads in the

country is a major stgp, the full im-

pact of which i1s not fully realised,

particularly in those States which ure
non-producing.

For instance, steel today is available
at the same price to a consumer at
Jamshedpur and at Burnpur as to &
person at a railhead in say, Keral:
Punjab, Rajasthan or Madras. This
is not a small step. This shows that
although oneaccount of certain natural
advantages that may be available in
any particular locality, s metallurgi-
cal plant has to be locafed in that
area, the fruits of that metallurgical
exploitation will be available through-
out the country as a whole. so that
the users of steel all over the coun-
try may br able to have steel a*t a
uniform price. This, [ think. is a
major slep that we have taken and
it Is on account of this decision that
there has been a good deal of deve-
lopment of small-scale steel process-
ing industries at places which are Iar
removed from the main producing
centres. New industries are coming
up in Madras. Punjab, Bombay and
other parts of the country mainly on
account of this decision that has been
taken.

fhri Narayanankutty Menon: Ex-
cept Kerala.

Sardar Swaran Singh: I wish that
the hon. Member's party, when it was
in power there for some years, had
started some industries. This equal
price was there even during those
years.

Shri Narayapankutty Menon: But
money is in your pocket.
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Sardar Swaran Singh: For small-
scale industries, the Centre does notl
give any money. Initiative, effort,
organisation and the services provided
by the States  and the initiative of
people are responsible for putting up
small-scale industries. I think a trip
io one of these centres will pay divi-
dends.

Therefore, by all means, let us go
on pressing our claims for the loeation
of big metallurgical plants. But it
should always be remembered that
the over-all consideration  in  this
should be economic viability. I am
in perfect agreement with all sections
of the House that steel being a basic
material, its cost will be reflected in
all  the things made fsom  steel.
Therefore the economics of this com-
plete metallurgical cvele  should  be
carcfully gone into  before we em-
bark upon  metallurgical  plants.
Steel  processing  plants, re-rolling
plants, ete.  are different. But we
must not smelt iron ore at a place
where the cost of production will be
higher, because we may have the
satisfaction that we are producing
steel in that locality; but if the econo-
mics are not good, that will not add
to the economic growth and strength
of that locality and it will certainly
not be in the over-all national inte-
rest. 1 wanted to mention this, so
that our enthusiasm should also be
judged in a perspective. Otherwise,
there is the risk of our being swept
off our feet in our enthusiasm to have
a plant in a particular locality.

A great deal of material has ap-

peared in the press, sometimes in
highly controversial colours, about
this American interest in the new

stee] plants. It is surprising how
some things are picked up just on &
sort of rumour and sometimes from
half-truths, sometimes from wishful
thinking. News is created end then
articles are written, condemning or
aupporting or bringing all types of
angles which reflect more the Jdesire
of that person, rather than a criticism
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on  something  which  is actual. 1
would like to say that so far as this
pivee of news which is circulating is
concerned, it has not percolated to me
and 1 would never apply my mind
unless 1 see something concrete and
something real. | would like to tell
the Houne that no proposal, no scheme,
no suggestion has yet come to me of
that American interest. If and when
that interest is shown, we will judge
it on merits and we will take a deci-
sion which is ir the nationdl interest.

Shrimati Parvathi Krishnan: Shri
Somani said that the proposal ls
there.

Shri Sinhasan Singh: He is not a
representative of the Government.

Shrimati Parvathi Krishnan: Pri-
vate sector,

Sardar Swaran Singh: Therefore, 1
need not say anvthing further on
that score.

That covers almost all the points.
But 1 do not want to leave my hon.
friend, Shri Bharucha, with a grie-
vance because, with all his negative
attitude, I have to reply to the points
which he was good enough to raise
He is endowed with the very inimi-
table quality of seeing trouble in
everything and it is very difficult
really to meet the argument. I know
that no one can be as eloquent as he
is, but there is so little of meeting
ground that it becomes difficult to
tackle those points in any correct
perspecttve.

Shri D. C, Sharma (Gurdaspur):
Then why do you touch them?

Sardar Swaran Singh: Sometimes 1
tackle even difficult tasks. For
instance, he said that the stecl plants

can never repay the amount, the
Hindustan Stecl can never repay
the loan, it can never carn any
profit and, therefore, it s a

matter for serious consideration as to
whether the setting up of strel plants
In the country was a wise decision at
7. 1 must say that it is difficult 1o
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beat thet loge, It iz conveniently
forgotten that in the ultimate economic
growth and the utilisation of stecl we
cannot progress a step further unless
we produce steel. To dream of indus-
trialisation in the country without pro-
ducing steel and to th'nk of industria-
lisation on ‘mported steel iy such a
reckless  venture  that  even  Shri
Bharucha cannot suggest that, [If we
weept that, then we have to see as o
whether we will be able to produce
steel at a price which competes with
the price of imported steel. The rest
15 a matter of presentation, whether
you mop up the difference in a flscal
manner by excise duties, by stes)
cqual sation fund, in the form of pro-
fits, or in the form of a price that we
charge, I do not want to go into the
technical, liscal or financial side.

Shri  Naushir Bharucha: May T
point out . .

Sardar Swaran Singh: No. I am not
giving in. The broad thing that has
to be kept in mind is that we have
been importng steel and the imported
price hag been very much higher than
the retention price and the price at
which steel is made in this country.
Therefore, we have been charging the
consumer a price midway between the
retention price and the imported price.
Roughly the imported price has been
of the order of Rs 800, The reten-
tion price is of the order of Rs. 440 or
42, and the sale price to the consumer
has been of the order of Rs, 600 or so.
Now, hig suggestion appecars to be,
although he did no say so, because he
never makes a positive suggestion, we
should conl.nue to mport,

Shri Narayanankutty Menon: v
made a very positive suggestion.

Bardar Swaran Singh: A positive
suggestion to have a negative attitude.
That iz the picture and I do not know
how we can defend it in the country.
1 for one wou'd never be able to.
defend that,

Nuw, his saying that we can never
pinduce steel 8t g price which 15 com-
petitive as compared to the mmpoaied
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[Sardar Swaran Singh]

price is admitting defeat. Is our iron
ore so bad? Is our coal so faulty? Or
is our management so inefficient? Or
are our workers so indolent and lazy?
Or are our legislators not going to
show that enthusiastic spirit in which
we can produce this? 1 submit that
s an attitude which I cannot accept.

We can produce steel in this country,
produce it at a price which can com-
pete with the production price any-
where in the world. With regard to
accounting, I will accept his advice as
to what should be the present ratio
between equity structure and loan
structure and rate of interest, whether
It is according te Constitution or not
according to Constitution. I am pre-
pared even to accept his legal refine-
ments—] would not use the word
‘guibbles’—but, so far as the broad
-economic picture is concerned, it is so
clear that to confuse the mind of the
country on that is doing the greatest
-disservice,

With regard to steel production, we
have been producing steel even in the
private sector, and we will continue
to produce steel at a price which will
be economic and which will be com-
petitive. . With regard to presentation
and accounting, which are simple
things, he said that there should be
an accrual to the general revenues, 1
agree with him.  That is why I am
particularly keeping the price at not
oo low o level. Now, whether that
.acerual comes wiz  additional excise
dut e, whether it comes as accruals to
the cqualisation fund or whether it
comes inte another account is more a
matter of presentation about which 1
wil] aceept his guidance as to the way
thay it should be done. But the basic
thing that has to be remembered is
the overall picture, and to say that the
country is likely to face a big danger,
t say that we cannot progress—that is
a statement which 1 cannot accept, the
country cannot accept, whatever may
be the legal quibbles or the constitu-
timia. puoints which are sought to be
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wrapped over this basic problem which
the country faces today. Let us look
at the practical point, rather than try-
ing to find out these quibbles which
d» not take us any further,

He tried to use thie forum to say
that the Iron and Steel Control order
15 ultra vires, some provision in the
Iron and Steel Control Order is ultra
vires of some provision in the Consti-
tut'on. Although [ have been away
from the law courts for quite some
time. 1 also can claim some credit of
having some contact with these legal
matters, and if Shri Bharucha had
been careful, he should have known
that this very point, which he has
tried to raise as though it is a novel
point, has been already raised in a
number of law courts and they have
come to the conclusion that the Iron
and Steel Control Order is a perfectly
legal and constitutiona] provision.
Having failed in the law courts, he
now wants to argue the same point
here. If he says “alter the law”, I
can understand it, But to come to
Parliament and say that it is ultra
vires when the courts do not agree
with him is an attitude which is a
good academic exercise but it does not
take us any further,

I would, therefore, like to conclude
by saying that the country has taken
a4 major step towards industrialisation
and 1 would borrow the phrase of Shri
Morarka, if he pardons me, to say that
we are in the take-off stage, particu-
larlv in this sector of the economy,
namely, minerals, metalg and oils. But
let us go ahead undaunted in this pur-
suit. The work no doubt is difficult
and arducus and therc can be diffi-
culties and there can be shortfalls. But
I have no doubt in my mind that the
ultimate dividends that are likely to
accrue tn the country will alwavs be
cherished as a major advance which
laid the basis for a firm. progressive
and developing economy

15 hrs.

1 have very little to add except to
say something on the points which
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were raised by my hon, friend, Shri
Mullick, who has grown grey in the
coalmines. I would like to benefit
maore by lis experience, because he has
lived ‘n the coalmines, So, he appears
to know something of the secrets and
tricks of them also. We have been
try ng to deal with this rather difficult
problem of coa' production, coal prices,
assistance to the collievies and a great
deal of thought has from time to time
been given to al] these aspects. On the
one hand the hon. Member says that
the price; are high, on the other hand
everyday I sce leading articles in
newspapers, “Are we planning for coal
faming because I am not agree ng to
increase n prices? Long speeches
printed on high-class paper, high tvpe
of pressure p opaganda articles, this
thing and that, always point out that
the prices that are being given are
inadequate and that there is not
enough cushion even for expansion,
The Government have tried to view all
these matters object vely and have
tried to arrive at a price structure after
going into a'l the various aspects with
& great deal of care, The Price Revi-
sion Commitice produced a Report and
the Government accepted that Report.
The stow ng assistance and the other
measures, the addtional assistance
where difficult m ning conditions exist
are some of the steps that have been
taken and it i hoped that by a com-
bination of all these circumstances we
will be able to meet the growing
requirements of the country on the coal
front,

Shri Naushir Bharucha: The hon.
Min ster said that in the private sector
the retention prce of steel is Rs. 400
and ndd. Will his public sector pro-
duce steel and will he be satisfled with
the same retention prices in the case of
Pr vate sector?

Mr. Deputy-Speaker: Is this the
very question to which he feared there
wi'l be no reply?

Bardar Bwaran Singh: For his infor-
mation I would say that our decision
in that the public sector also will get
from the equalisation fund the same
Price that the pr.vate sector is taking.

119 (Ai) LS.D—8.
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Does that sat'sfy him? 1 do not think
it wll,

Mr. Deputy-Speaker: I do not think
I need put any cut motion separately.
1 shall put them all together.

The cut motions were put and nega-
tived,

Mr. Deputy-Speaker: The questiom
18!

“That the respective sums not
exceeding the amounts shown in
the fourth column of the order
paper. be granted to the President,
to complete the sums necessary
1o defrav the charges that will
come n course of payment during
the year ending the 3ist Day of
March, 1861, in respect of the
heads of demands entered in the
second column theeof aga nst
Demands Nos. 80, 81, 82 and 129
relating to the Ministry of Steel,
Mines and Fuel."

The motion was adopted.

| The motions for Demands for Granta
which were adopted by the Lok Sabhs
are reproduced below—Ed.)

Demann No. 80—MiNisTRY orF STEEL,
Mines anp Furn

“That a sum not exceeding
Rs. 3704,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year end ng the
31zt dav of Ma ch, 1961, in respect
of 'Min stry of Steel, M nes and
Fuel'”

Demano No, B81—GroLocicAL SumrvEY

“That & sum not exceeding
Rs. 1.82.72,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year end ng the
31st dav of Ma ch. 1861, in respect
of ‘Geological Survey'"
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DeEMAND No. 82—MisceLLANEOUs De-
PARTMENTS AND OTHER EXPENDITUIE
UNDER THE MINISTRY OF STEEL, MINES
AND FueL

“That a sum not exceeding
Rs, 40,38,44,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year end ng the
31st day of Ma-ch, 1961, in respect
of ‘Miscellaneous Departments and
Other Expenditure under the Min-
istry of Steel, Mincs and Fuel'”

Demanp No. 129—CAprTAL OUTLAY oOF
THE MINISTRY OF STEFL, MINES AND
FueL

“That a sum not exceeding
Rs. 59,12,79,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of pay=-
ment during the year ending the
31st day of March, 1961, in respect
of ‘Capital Outlay of the Ministry
of Steel, Mines and Fuel'.”

15.03 hrs.
MINISTRY OF DEFENCE

Mr. Deputy-Speaker: The House
will now take up discussion and voting
on Demands Nos. 8 to 12 and 108 relat-
ing to the M nistry of Defence for
which 6 hours have been allotted,

90 cut motions . . ,

Sardar A. S. Salgal (Janjgir): Only
6 hours?

Mr. Deputy-Speaker: 1 do not fol-
low.

Sardar A. S, Saigal: We want more
time,

Mr. Deputy-Speaker: 90 cut motions
have been tabed to these Demands.
Hon. Members desirous of moving cut
motions may hand over at the Table
within 15 minutes the numbers of the
sclected cut mot ons. Hon. Members
arc already aware of the time-limit
for speeches,

Does the hon. M nister want to say
anything at this stage?

Demanp  No.

Demanp No.

Demanp No,

The Minister of Defence (Shri
Krishna Menon): No, Sir.

DeMaND No. 8—MinisTRY oF Dermnca

Mr. Deputy-Speaker: Motion moved:

“That a <um not exceeding
Rs. 38,58,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year ending the
31st day of Ma-ch, 1961, in respect
of ‘Ministry of Defence'.”

EfFFECTIVE—ARMY

Mr. Deputy-Speaker: Motion moved:

“That a sum not exceeding
Rs. 1,84,24,45,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year ending the
31st day of March, 1961, in respect
of ‘Defence Services, Effective—

Army’'.

10—DEFENCE SmRvicEs,
EFFECTIVE—NAVY

Mr. Deputy-Speaker: Motion moved:

“That a sum not ecxceeding
Rs. 17,92,35,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year ending the
31st day of March, 1861, in respect
of ‘Defence Services, Effective-
Navy'"”

ErrecTVE—AmR Force

Mr. Deputy-Speaker: Motion moved:

“That a sum not exceeding
Rs. 57,46,99,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year end.ng the
31st day of Ma-ch. 1961, in respect
of ‘Defence Services, Effective—
Air Force'.”

9—DEFENCE  SERVICES,

11—DEFENCE  SERVICES,





